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REFERENCE TO THE ALLEGED POLITICS 
IN SPORTS 

SHRI V. GOPALSAMY (Tamil Nadu): 
Mr. Deputy Chairman, Sir, 1 thank you for 
giving me this opportunity. I would like to 
bring to the notice of this House and the 
Government a matter of special importance, a 
matter of pride and prestige for oui country. 
India, a vast country of 63( million people, 
has not been able t( get a single gold medal in 
the las Olympics held at Montreal while 
countries minuscule in size and population 
like Cuba, Finland and Nev Zealand have 
won many gold medals 

In Hockey we failed miserablj Some fifty 
years ago, in the year 192: India took the 
world by storn making a brilliant debut in th 
Olympics at Amsterdam. Since the: India 
was the unconquerabl monarch of the 
Hockey world unt 1960 when we were 
defeated by Pak isan in the Rome Olympics. 
Thoug we regained our Title in Tokyo Olyrr 
pics and saved the honours at Kui lalumpur 
Asian games we have bee humbled and 
badly defeated in a the other internatonal 
competitions. 

Sir, there were times when peop in the 
Western countries thought th our players had 
some magic wi their hockey-sticks in the 
groui Gone are the glorious days, the vl 
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torious days. But what is the condition today? 
The matter is very serious because we are not 
even sure of getting a place in the Olympic 
games to be held in the year 1980 at Moscow; 
we are not sure of getting an Olympic berth. 
What is the reason? According to new rules 
only the first six countries will be allowed to 
compete in the Olympic Games. Only if we 
defeat Malaysia and Japan in the pre-Olympic 
International Tournaments will we be given 
the opportunity to compete in the Olympic 
Games. If we are not given that opportunity, if 
we are not given the chance to compete in the 
Olympic Games, that will be the greatest dis-
grace to India. What is the reason? The 
Government must take a very serious view to 
improve the standard of hockey. Whenever 
questions on hockey are asked, our hon'ble 
Minister, taking shelter behind the Hockey 
Federation, says that these things are looked 
after by the Indian Hockey Federation of the 
All India Sports Council, that they are all 
autonomous bodies. When the question of 
standard of hockey is involved it is a matter of 
prestige of our country. When we are defeated, 
when we are not given a chance to play in the 
Olympic Games it is a disgrace to our country. 

Sir, favouritism and regional considerations 
are actually spoiling the hockey standards and 
the selection. Sir, recently, during the past one 
week the National Championship of hockey 
was held at Hyderabad. But even before this 
National Championship, the Indian Hockey 
Federation has announced a list of 22 names of 
the players for the National Coaching Camp to 
be held at Bangalore. What is the need for 
such haste and hurry? So I want to bring to the 
notice of the Government that regional 
consideration, favouritism, petty politics are 
spoiling our hockey standards. Mr. V. J. 
Phillips the Skipper and Captain of our team   
of 

last year who is still the best in our country 
since he comea from Tamil Nadu, has been 
omitted even coming the 22. Likewise, 
Govinda, the best Centre-forward, has been 
omitted. All important playera have been left 
out. So the Government should take a very 
serious view. Not only should the Government 
allot more funds for this but when things are 
going from bad to worse, it is also the duty of 
the Government to improve the standard of 
hockey. In Pakistan, whatever troubles and 
turmoil might encroach upon the national 
scene, that never affects their standard of 
hockey; that never affected the fighting spirit 
of Hockey. They will be prepared to loss 
anything but victory in hockey. 

Let us learn a lesson from the German 
Democratic Republic. That country did not 
participate in international games and sports 
for several years but, at the same time, they 
turned their entire country into a training 
camp. Throughout the country all the 
youngsters were given training after which 
they entered the Montreal Olympics and came 
out with flying colours. So, let us learn a 
lesson from East Germany. Throughout India, 
not only should more funds be allotted for 
sports and games, but also in the rural sector, 
sports and games should be given a new fillip. 
Then only can we win at least one or two gold 
medals in the international events. 

Before I conclude, Sir, I would suggest to 
the Government that they should set up a 
permanent advisory committee of Members of 
Parliament of both the Houses to look after 
sports and games, to improve the standard of 
sports and games. There is nothing wrong in 
appointing such a permanent parliamentary 
advisory committee. With these words, Sir, I 
conclude my speech. 

SHRI S. W. DHABE (Maharashtra): Sir, I 
associate myself with what the hon. Member 
has said. In fact, on the 5th March, when the 
subject was to come up in the form 



 

of a Half-an-Hour discussion I was held up in 
Bombay. My hon. friend, Mr. Goswami, said 
that he had sent a note that this question may 
be postponed. It is a very important matter. It 
is a question involve, ment of the prestige of 
our country. I therefore request you, Sir to use 
your good offices so that this Half-an-Hour 
discussion could be taken up when hon. 
Members could participate and express their 
views on such an important question. There is 
a danger, if the feud goes on, that our country 
may not be able to participate in the Moscow 
Olympics. Therefore, I would again request 
that this Half-an-Hour discussion be allowed. 

SHRI P. RAMAMURTI (Tamil Nadu): Sir, 
I too would like to associate myself with the 
sentiments expressed by the previous speakers 
because in Hockey India was topmost for long 
years. But today all sorts of factional politics 
are going on as a result of which the best 
players are not selected, and favouritism is 
going on in a very big way. This hag got to be 
put an end to if India's image in the sports 
world is to be improved. It is happening not 
only in Hockey but cricket also. Therefore, the 
Government must take serious steps because 
they are financing this Association. They 
cannot say they have no control over it. Then 
you can stop financing them and ask them to 
manage themselves. Then they will come to 
terms. That is what I would say. 

SHRI JAGJIT SINGH ANAND (Punjab): 
Sir. I also associate myself with the 
sentiments expressed by the previous 
speakers. We have been taking up their matter 
repeatedly but sports has become a cosspool 
of factionalism and groupism in this country. 
Therefore, a serioug effort is necessary on the 
part of the Government to mend matters, 
specially when the Government is financing 
all these associations almost to the full. So, I 
associate myself with whatever 

has been said. Because the hon. Member was 
absent for no fault of his, it will be good if the 
Half-an-Hour discussion is allowed on the 
subject. 

REFERENCE TO THE LANGUAGESTO 
BE USED IN THE ALL-INDIASERVICE   
EXAMINATIONS 

SHRI ALEXANDER WARJRI 
(Meghalaya); Mr. Deputy Chairman, Sir, I 
have been trying to bring a Calling Attention 
Motion on the question which I am joing to 
raise just now, but it has not been admitted. 
Therefore, I have to be satisfied with making 
this special mention only. 

This is in connection with the recent 
recommendations made by the Kothari Report 
on the UPSC examinations. The Central 
Government is well aware of the agitations 
and demonstrations that are going on in the 
North-Eastern States, especially against the 
inclusion of language papers in the 
preliminary as well as the main examination. 
The paper in each examinataion—preliminary 
and main—carries three hundred marks. A 
candidate for an all-India service will have to 
know one of the fourteen or 15 languages 
mentioned in the Eighth Schedule. As we, all 
know, quite a large number of candidates do 
not speak or have any knowledge of these 
languages. The candidates belonging to 
Nagaland, Meghalaya, Mizorma, Arunchal 
Pradesh and other places will be forced to 
abandon the idea of appearing in IAS, IPS or 
any other all-India examination conducted by 
the UPSC. The young people o* the north-
eastern Tegion are disappointed because of the 
attitude of the Prime Minister and the Home 
Minister. Even the State Governments of the 
north-eastern hill areas have appealed to them 
through resolutions passed by the respective 
legislative Assemblies against this. The 
Governors of Assam, Meghalaya, Nagaland 
and Tripura had made the statement during the 
Governors' Conference held recently at Delhi 
regard- 
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ing the agitations and demonstrations by the 
young people in the northeastern hill States 
against this. And tne Prime Minister and the 
Home Minister simply said that this is only a 
qualifying examination and that the candidates 
belonging to these areas will not be adversely 
effected by this. I d0 not understand what they 
mean by qualifying examination. Is not the 
whole IAS/IPs examination a qualifying 
examination? What do they mean by a 
qualifying examination when the first paper in 
botn of these sections i.e. the preliminary and 
the main, are compulsory^ papers, each 
carrying 300 marks? If this recommendation 
of the Kothari Report is put into effect, it 
would mean to total denial of the right of the 
young people who do not speak the 14 
languages to compete to become the 
administrators of the country. It means that 
only those who speak the 14 or 15 languages 
are Indians and others are not, or at best they 
are only second class citizens. If means telling 
these young people: Either you learn one of 
these 14 or 15 languages or join the rebels and 
get out of India. May I know what is the idea 
behind this? Is this not a step towards 
disintegration of the country? The 
recommendation, if it takes effect, will affect 
not only the young people who cannot speak 
or write any of these languages, but will also 
affect the children of many Civil servants, 
especially of the Central Government, whose 
transfer can be from one end of the country to 
the other, whose language, which may he one 
of the 15 languages, is not taught in that area. 
Can, for example, a Malayalee young man 
whose father has been posted at Arunchal 
Pradesh for the last 25 years compete in 
Malayalam with a Malayalee young man born 
and brought up in Kerala? I appeal to the 
Prime Minister and the Home Minister to 
consider this problem seriously and to restore 
the same condition as was there before and to 
scrap this obnoxious Kothari Report.    I 
earnestly appeal to    them 

to call a meeting of all the MPs, irrespective 
of the parties t0 which they belong, belonging 
to the affected States. And lastly I demand 
that a stataement be made by the Prime 
Minister or the Home Minister in this House. 

Thank  you. 

THE BUDGET  (RAILWAYS)  1979-80 —
GENERAL.   DISCUSSION—contd. 

MR. DEPUTY CHAIRMAN: There is a 
slight problem regarding the order in which 
the Members should speak. Some Members 
were not present yesterday even though their 
names were there. And the order that we have 
been following up till now which is also 
subject to variation as we proceed along, is 
first the Congress (I), the Congress, the Janata 
and then the other groups. This is how we 
proceed, and this is the way I propose to 
proceed. 

SHRI JAGJIT SINGH ANAND (Punjab): 
No, Sir, I have a strong objection because I 
gave it in writing on the 5th that I would be 
the only participant from my group, that I 
would not be participating on the 6th and that, 
therefore, 1 should be transferred to the 7th. 
Yesterday nobody from us spoke. You want 
me to be the fourth speaker. That is not fair. 
Yesterday I could have exercised my right. I 
would request you and other friends also to 
accommodate me. I have already made my 
schedule   of  work  like  that. 

SHRI BHISHMA NARAIN SINGH 
(Bihar); There is no question of ac-
commodating, as a matter of fact. This is the 
way of actually calling the Members from 
different parties. It was followed yesterday. 
Therefore, we wanted it to be like that. (Inter-
ruptions) 

SHRI JAGJIT SINGH ANAND: I have got  
other  engagements  also. 
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SHRI BHISHMA NARAIN SINGH: 
There is nothing personal. 

SHRI JAGJIT SINGH ANAND: I would 
request you to give me time because 
yesterday nobody from us spoke. 
(Interruptions) Sir, I consulted the Secretary-
General who also knows the rules. I asked 
him yesterday and today I was given to under-
stand that because I did not speak yesterday,. I 
would speak today. Therefore, if we cannot 
go by this, it is something very strict certainly 
when I have given it in writing in advance. 

THE MINISTER OF STATE IN THE 
MINISTRY OF LABOUR AND PAR-
LIAMENTARY AFFAIRS (DR. RAM 
KRIPAL SINHA): It is not necessary that he 
should be the first speaker today. He must get 
time today. I think the order should not be 
reversed.  He should get a chance today. 

SHRI JAGJIT SINGH ANAND: 1 am not 
talking of chance; I am talking of specific 
facts, because yesterday itself I could have 
been accommodated, and if my name was not 
called yesterday, it was because of my written 
submission that I sent to the Secretary-
General that I should be accommodated on 
priority today. And this is not my 
understanding only. I am saying this on the 
floor of the House. This was also the under-
standing of the Secretary General, and there 
should be no objection either from you or Mr. 
Bhishma Narain Singh to accommodate me 
now. 

DR. RAM KRIPAL SINHA: It is not 
necessary that it should be in the reverse 
order and that he should be the first speaker. 
Generally we follow a system. The first 
position is of the Congress (I), the Congress, 
from this group and then the Janata comes 
last. Then again the Congress (I), the 
Congress, then in one round, the CPI or the 
CPT(M) and in the next round the CPI or the 
CPI(M). 

In this way we have been following the 
order. 

SHRI JAGJIT SINGH ANAND: Go to the 
substance of the issue. The debate has taken 
place for one day, and none from us 
participated in it. 

SHRI P. RAMAMURTI (Tamil Naflu): He 
is not claiming it as a matter of right. He is 
only requesting to be accommodated. If you 
cannot, that is all. 

DR. RAM KRIPAL SINHA: I said, he 
should be given a chance today and that it 
was not necessary that he should be the first 
speaker. (Interruptions) 

SHRI JAGJIT SINGH ANAND: After all 
he is not favouring me by accommodating me. 
I am not a beggar for a chance in this House. 
Ho is not understanding what I am saying. 
What I am saying is this. Before the debate 
started, I had written to the Secretary-General 
and through him to the Chairman that I was 
not participating. I am not begging for a 
chance from you. You are not understanding 
my request. I am again spying this. The hon. 
Deputy Leader of the House is not accommo-
dating me because he is repeating ad nauseam 
something which is well known. He is saying 
that I will be given a chance. I am not asking 
for mercy. I could have got a chance 
yesterday. (Interruptions). But this, the 
Chairman was not informed of in writing. 
Today I want my name t0 be given priority. 

MR. DEPUTY CHAIRMAN: Please do 
not take it in that spirit. 

SHRI JAGJIT SINGH ANAND: I gave it 
in writing. 

DR. RAM KRIPAL SINHA: It is for the 
Chair to decide. Whatever you decide, I have 
no objection to it. 

SHRI JAGJIT SINGH ANAND: How   
can   the    Chair    accommodata 
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unless you accommodate. I am requesting you 
to accommodate me in view of the written 
submission I made. I am requesting Shri 
Bhishma Narain Singh also. 

DR. RAM KRIPAL SINHA: They can give 
you. It is not my chance. My chance will 
come only after three speakers.' The first 
chance belongs to the Congress (I). If they 
permit you, my chance should be 4th. That is 
all. The fourth speaker should be my party 
speaker. 

SHRI G. LAKSHMANAN (Tamil Nadu): 
Congress (I) may give, the chance to Mr. 
Anand and it may take the chance of Mr. 
Anand. You can adjust.   Why should we raise 
it? 

SHRI P. RAMAMURTI: They have been 
your supporters for a long time. Why can't 
you accommodate him? Accommodate him. 
Sir, he is accommodating. 

MR. DEPUTY CHAIRMAN: Shri Anand. 

SHRI JAGJIT SINGH ANAND: Thank 
you very much. 

MR. DEPUTY CHAIRMAN: But I will 
request Mr. Anand, firstly, not to bring in the 
Secretary-General because this is not proper. 
Whatever is done is done by the Chair and in 
the name of the Chair. Secondly, please do 
not show your anger because we are, after all, 
discussing in a proper way. With this, I 
request you to proceed. 

SHRI JAGJIT SINGH ANAND: Thank 
you for your observations. I wish the hon. 
Prof. Madhu Dandavate was here, but I am 
told th»t he is in the other House. 

SHRI P. RAMAMURTI: Mr. Sheo Narain 
is here. 

SHRI JAGJIT SINGH ANAND: Yes, Mr. 
Sheo Narain Singh is there. 

SHRI P. RAMAMURTI: He is not Sheo 
Narain Singh; he is Sheo Narain. 

SHRI JAGJIT SINGH ANAND: But the 
first thing that I want to say is that as the days 
passed since the presentation of the Budget, 
my reaction to the Budget has changed from 
day to day, and unfortunately it is more 
adverse today than it was in the beginning. 
Part of the reason ig that the General Budget 
that followed this has made: things very clear 
as to how the people are being crushed under 
the new burdens of the Janata Government. If 
we add up to this figure of Rs. 178 crores in 
the Railway Budget to the amount of Rs. 863 
crores that Chaudhary Charan Singh has 
imposed, it comes to a fantastic total, and the 
burden really becomes unbearable;. Now, 
while I am on it, I must go on record that Prof. 
Madhu Dandavate has tried to bring his 
outlook to bear on the functioning of his 
Ministry, in the past and, it seems to me, in 
this case also. But he is circumscribed by the 
limitations of the group or the so-called party 
within which he has to function and within 
which he has to prepare the Budget also. 

Now, Sir, I am aware that after the 1974 
strike there were many matters pending which 
were .not settled by the previous Government. 
Mr. Dandavate took a very bold step to settle 
certain of these matters, including certain 
terminations. But I must be frank. Mr. Madhu 
Dandavate has forgotten what he stood for in 
1974. And I read thorugh the speech of my 
friend, Mr. A. P Shcirma. The roles of Mr. A. 
P. Sharma and Mr. Madhu Dandavate are 
today reversed about the basic demand of the 
workers. But my stand today is the same. That 
was the stand of Prof. Madhu Dandavate then 
and that is the stand of Mr. A. P. Sharma 
today. 

SHRI ANANT PRASAD SHARMA 
(Bihar): Mr. Anand, it is not revers- 



 

ed.   At    that    time also     my   main 
demand was bonus. 

SHRI JAGJIT SINGH ANAND: I am 
grateful to him. It is a very important thing. 
But I am only saying that when the working 
class decided to go forward on a demand with 
which he agreed, he was not with us. And 
now the working class is still fighting for the 
same demand 

' when Prof. Madhu Dandavate is the Minister. 
There is a proverb in my language: 'Kaudi 
aale, kaudi chhikke". That is, "kaudi" was the 
smallest measure in the British times, when 
even "dambdi" was there. Now, some poor 
fellow lost that little piece. And the fellow 
who had stolen it was just trying to side-track 
him by saying sometimes "it is lying here" and 
sometimes "it is lying there", and not giving it 
back all the time. This is what exactly is being 
done regarding bonus. And the working class 
is becoming more and more desperate. All 
sorts of stories are spread. Even news leakages 
are made, that there is a sub-committee that 
has been appointed, that the report of this sub-
committee has gone to the Cabinet and that the 
Cabinet is generally agreeble and so on. But 
nothing happens regarding bonus. And the 
working class working in the biggest industry 
of the country, the Railways, the workers of 
the Indian Railways, who are the main persons 
who have brought about a situation in which 
so much credit has gnoe to the present 
Railway Minister—they are the actual doers of 
the job—are    getting more 

* and more dissatisfied and anger is rising more 
and more in their hearts. They are not prepared 
to wait much t longer. Already we see in the 
papers that strike notices are being served. If 
Prof. Madhu Dandavate does not want to deny 
what he stood for in 1974, there should be no 
delay at all in settling the bonus claim of the 
railway workers. Any delay may mean—like 
justice delayed is justice denied—a situation 
which nobody in this country will welcome but 
which the working class, the workers work- 

ing on the railways, will be perfecui justified in 
taking. 

Certain good    things    which    have been 
introduced in the    past, I will come to them 
later.   But where those things lead to has also 
to be examined.   Before the Budget was 
presented there  was a certain speculation that 
passenger fares would    go    up.   But when 
the    Budget was    presented, 1 found that 
passenger fares did not go up.   But   then I 
realised that a   big part of the passengers are 
urban passengers, passengers operating close to 
the big cities, passengers going short distances.   
According   to   the   railway statistics 58 per 
cent of the passengers are  covered  by  
suburban  passengers and, passengers    
travelling less than 50 kms.   Now both urban 
passengers and  passengers  travelling    less  
than 50 kms. have been    attacked by the 
present     Budget     proposals.   Except for a 
small exemption for passengers travelling less 
than 10 kms, the season tickets for suburban 
passengers have been  affected,  passengers     
travelling less  than  50 kms,  passengers travel-
ling in second class after the first 10 kms,  have    
been    affected.   And  the argument     that    
the    incidence     of burden will be only 5 
paise or 10 paise does  not  sell  because  25   
paise  both ways comes   to 50 paise a day    
and Rs.  15 a month.   Already    with    the 
additional burdens that are there due to    the    
generosity    of    Choudhury Charan Singh to 
the    kulaks of this country, things have come 
to  such a pass that I do    not know    how   the 
salaried people at any level, whether they are 
Class IV employees or Class III  employees    
or    hawkers    on    the streets or whether  they 
are Government officials or they are doctors, 
are going to    bear the    burden  of    that 
Budget plus this increase    especially when 
transport cost has already gone up.   The Delhi 
Administration had to, through its nose, agree 
to 25 per cent increase  in  the  fare  of  scooters  
and the  special    surcharge  in the    night also;  
that is,    whatever    was    being illegally take 
nby the taxiwallahs and scooterwallahs has 
now been regular- 
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ised. That only shows the lack of foresight. 
We were all put to so much trouble for three 
days. But ultimately they came down to this. 
What I am trying to say is this, that the way 
the Budget has come, the only positive feature, 
according to me, and which needs 
congratulation is the exemption given to 
children, in this International Year of the 
Child; the age of exemption has been 
increased from 3 years to 5 years. I hope it 
will come to stay, and it is something for 
which I congratulate the honourable Minister. 
Barring that, I cannot find anything positive 
about this Budget. 

Prof. Madhu Dandavate, in the Speech that 
he delivered while introducing the Budget in 
the other House, said in para 88: 

"The Committee have also given an 
alternative proposal involving a higher 
increase in the season ticket fares on the 
basis that the extra transport cost incurred by 
large numbers of people in such concen-
trated areas should be borne essentially by 
those who employ them in those areas and 
also by those who benefit directly or 
indirectly from the concentrated 
development of such areas and that this 
could be enforced by a legislation of Parlia-
ment ..." 

While mentioning this recommendation which 
is a very valuable recommendation, the 
honourable Minister did not wait for this 
recommendation to be implemented before he 
imposed the burden on the commuters who are 
working in Delhi, Madras, Bombay, Calcutta 
and other metropolitan cities. He has put such 
a back-breaking burden on those who, not out 
of their volition, come 30 miles, 40 miles, 
away from their homes to the centres of 
working in the cities wasting so much of their 
time and energy, having a very early schedule. 
He has done this without waiting for the 
ultimatum which was the correct 

ultimatum. It was a correct ultimatum because 
most of our public undertakings do provide 
transport for their employees, they do provide 
transport through their special buses, through 
other means, even through railways. At the 
time when the Bhakra dam was under 
construction, s the workers who used to go to 
the dam site from Nangal and other areas, were 
provided with free transport. If this is done by 
public undertakings,' why should not private 
undertakings be compelled to take on this 
burden instead of putting it on the workers? But 
the hon. Shri Dandavate did not wait for that 
also. 

Now, there are some special features which I 
want to mention though they do not concern my 
part.   I am refer- " ring to the  difficulties  of the 
people residing in the North Eastern regions and  
eastern regions of    our country. For instance, 
the people in Manipur, in order to    catch a train    
for Delhi have first come to Dimapur and there-
after spend    two    nights    and    days before 
reaching Delhi.    The    same is the  case with 
people    from Tripura. There are    thus lots of 
people ~~who have    to    take  long    journeys    
and because    their areas    happen to    be 
backward even their essential requirements have 
to be imported from other places.   For such 
people there should be some  ceiling; on the  fare 
to     be charged from them.   They are living in  
far-off places in the    country.   It is a  question  
of national integration. They have no    choice in 
the matter. It is not their fault that Delhi happens 
to be far away from their places of* residence.   
It  is  not  my   choice  that Punjab is    near to 
Delhi    and I can reach here by    overnight 
journey.   I would  urge that some special "consi-
deration  should  be  shown  to  people living in 
far-off places and in the fare structure there 
should be some ceiling beyond    which they    
should not    be asked to pay. 

Now I come 1o    freight    charges. Here, I 
must say   that    except    salt, everything  else 
has been taxed.   All 
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essential commodities including food-grains 
have been    taxed.   This    will cause an    
increase in the    prices of foodgrains.   
Yesterday    Shri    Mohan Dharia agreed that 
the person in the Finance  Ministry  who   said  
that the prices  of  commodities  will rise  only 
by one per cent was living in a fool's paradise.   
Or,  he was playing    fraud j on the people or he 
thought that the people of India were so gullible 
that they    would    accept    his    fraudulent 
claims.   At least in    the    matter    of 
transporting  essential commodities to far-off  
States  in  the    North  Eastern or eastern or even    
western    regions the Railways should give 
special consideration in regard to freight 
charges. I    At least freight charges in their case 
should not be enhanced in respect of 
commodities    on   which    they    were 
enjoying some concession so far. The Railways 
have to see that the people in      those     
backward    and    underdeveloped areas which 
have to import their    essential    requirements    
from other places do not suffer. 

Now, I come to the Railway Board. ' 
Everybody knows that the Railway Board is a 
white elephant. There have been long-standing 
demands in both Houses of Parliament that the 
Railway Board should be done away with. It is 
still under the consideration of the Railway 
Convention Com- i mittee, of which I happen to 
be a Member. There has been a gap in the last 
few years. Their final report has not come. What 
is happening to the Railway Board? The Railway 
Board's expenses have been going up. Some 
pruning was suggested by the r Railway Minister 
in his last budget. Even then the expenses have 
gone up. 

Now I will come to the Railway 
Convention Committee whose 77th report has 
already been presented to the Lok Sabha and 
the Rajya Sabha on the 22nd December, 1978. 
There We went into the whole situation. The 
first issue we raised was "about delegation of 
powers by the Railway Board to down below 
so that at the   > 

zonal level and    divisional level the people  
who are running the railway administration at 
the field level are able  to  tackle their    
problems.   The Railway Board has always been 
saying that we    have parted    with out powers  
and    everybody  is    satisfied. They called a 
meeting of the General Managers and said:    We 
are parting with this much of our powers to you. 
After six months again they will say: We are    
parting with this    much  of power and the 
General Managers will say that everything is all 
right.   I can understand the poor    General 
Managers going before the Railway Board, the 
Nawabs, and not giving out their minds.   But all 
the time, attempts at devolution of powers by the 
Railway Board has at best been half-hearted. 
What  is  the    situation    today?    The situation  
today  is  that  33,000  representations  from  
railway    users    and 50,000  representations 
from the railway  employees   are  received  by  
the Railway    Board    every    year.   What does 
this mean?   It means that either the Railway 
Board is so zealous of its powers and is  so much    
bent    upon keeping  all  the powers  
concentrated in its hands that it does not want to 
part    with them;    or, it  means    the people 
functioning down below do not have  the  
authority  or  confidence   or calibre    to    tackle    
these    problems. 

Sir,   while    on this,  I would 3 P.M.   
like  to  say    that    we    haverecommended  a  
departmental 
probe by an independent body of experts in the 
managerial field, that a team of experts on 
management and finance should go into its 
working. Then, Sir, the point thaf I want to 
make further is that the best touchstone for 
judging the adequacy and exercise of the 
delegated authority would be the extent to 
which the Railways are able to meet the public 
requirements of wagons, to maintain punctuality 
of train services, to minimise incidents or 
accidents, to resolve all the commercial and 
other difficulties with promptitude and, in 
general, to inspire confidence among the public 
by improving the  quality 
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of the service and by resolving    all their 
difficulties.   Now, Sir,  while on this, I would 
like to mention a very bad  situation.   Sir,    
despite  the  best intentions of the honourable 
Minister, what we find is that both the sections, 
that is, the railway    users    and    the railway  
employees  are  not    satisfied and the situation 
is bad in matters of punctuality of the trains  
and things are worse in the matter of corruption 
and there is no improvement.   Then, Sir, I 
welcome his    suggestion    that there  should  
be  departmental  catering.   In the matter of 
catering, it is a hellish situation and, while I am 
on it, Sir, I would like to tell the House what I 
experienced    directly    during the last three or 
four weeks.   I was travelling on the  14th  of    
February from    here    to    Ambala    to    go    
to Chandigarh    in    the De Luxe train. The  
train   arrived   on  time   and      I checked  it  
up—because  I  had to  go from here from my 
house, I checked it up—and found that   the   
train   was going on time. But, on reaching 
there. I found that the train did not leave for 
about 1 hour and ten minutes and on the public 
address system once an announcement  was  
made     that    the train was being delayed.      
Then, Sir, I  began  searching  because  I  had to 
reach  a  particular  place  to  attend a meeting 
at certain time       What was the     reason?      I     
went     to     three different   people  and   all   
the     three different  people  gave  three  
different explanations as to why the train was 
not   leaving   on  time.       Then,   Sir, I got  
into  the  train.       When   I      got into the 
train—I do not want to dilate on   this,   Sir—
the      passengers     who were coming from 
Bombay complained   that   the   food  that   
was     served overnight    there    was    
smelling    of kerosene   and  the    passengers     
who took that food vomitted, 38 of them, and  
then  I  called  the   fellow    who was travelling 
in    the    train dining car and asked him about 
this and he told me that he had sent   a 
telegram. He showed me the telegram that he 
had    sent.    Then    I   told    him     that at the 
place from where the food was 

taken—I do not remember the name of that 
place, 1 have forgotten probably Godhra—he 
should have checked up and I asked him: Didn't 
. you have your nose before you served it? So, 
Sir this was the condition of the passengers in 
that train so far as food was concerned. I am 
only giving one example. 

Then,  Sir,  I  came  the  day  before yesterday 
morning     from     Bhatinda and  the  Bhatinda  
train     arrived  in time and left in time.      But  at 
the Kishan  Ganj   station  it  was  delayed by  
about  35  minutes   and   the  train from Jodhpur  
was  passing  and,    on the   roof   of  the   train,   
some   people   j were travelling  and  the     
passengers were in a hurry to reach the Delhi 
Station.      There are  25,000  V wires overhead  
and  these people       would be sucked  in  and   
would  be   burnt alive within seconds and this is 
how many people die by travelling on the roof  of 
the  trains.    But,.     Sir,     the people are not 
only travelling on the top of the trains, but they 
are travelling on the     top  of the buses also. 
From  Firczpur   to   Faridkot   to  Bhatinda   I   
went   by   bu.;   and   all     the buses were 
packed up and down and, ultimately,  one of the 
buses,    which was  a  Government  bus;  had  to    
be challanned by ths Transport Authority   and  it  
had   60   passengers      in excess  although  it  
was  supposed   to carry only 66 passengers in all. 
Now, why is it happening, Sir?      Because many   
services   were   cancelled    due to coal shortage.      
Now. who is     to be  blamed  for that?    We     
see  open quarrels on many issues in the Janata 
Government   and  also   the      quarrel . between 
the Minister of Energy and the Minister of 
Railways  as to who is to be blamed for the actual    
coal shortage. 

Then, Sir, you come to the questions of 
casual labour absorption. Despite the 
honourable Minister's attitude that there 
should be more and more absorption—he has 
said that    within    four    months   all    the 
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casual labour should be absorbed— what is 
the actual situation? I know that the intentions 
of the honourable Minister are good and I 
know that both the Ministers mean business. 
But I am only saying that the business is not 
got done and things have got stuck up. While 
I am in this, Sir, I also want to point out that 
some new services have been introduced, 
some new trains have been introduced. By the 
introduction of fast second class or classless 
train, really a good thing has been done. But 
has there been any increase in the staff 
commensurate with the workload that has 
increased—in the number of gangmen, 
railway men and other staff that is looking 
after the track and looking after the running of 
the train? The workload has increased,. but 
the staff has not been increased. If it is not 
increased, what can it result in? It will result 
in more accidents than ever before. This 
should also be looked into. 

While I am at it, I would like to refer to 
some specific problems that can never get 
resolved. I mentioned last time, and I say it 
now also. There was a good practice before 
the Janata Government came in. Members of 
Parliament from various railway zones used 
to meet the Railway and the staff once mostly 
in the Rail Bhavan itself to get certain 
problems solved across the table. But nothing 
happens now. Ynu on writing letters.      
Nothing  happens  at  all. 

About a day-time train, fast train, between 
Chandigarh and Delhi; at all levels, Members, 
through questions; through motions, through 
letters, go on taking it up. Our Chief Minister 
has also written ar.d has seen the Railway 
Minister. But nothing is being done for 
Chandigarh. Chandigarh is the capital of 
Haryana State, of the Punjab State and a 
shadow capital of Himachal Pradesh also—as 
also ^ Union Territory. But to such an 
important place we have no easy swess. 

Then, Sir, there had been the question of 
bringing Chandigarh on the main line. I do 
not want to go into it. But nothing concrete 
has come out yet, even after the Punjab Gov-
ernment was prepared to share the cost also. 

Then, Sir, there was a train called Golden 
Temple Tata Express. For months and months 
it was not there. Now I am told that it is 
because of a certain bridge on that section. If 
a certain bridge on that section was not 
functioning, why the Delhi-Amritsar train was 
taking a good deal  of passengers  on that? 

Sir, I have been repeatedly insisting to 
make it a seven-day train and they say that it 
is not possible. If additional fast trains, and 
the fastest train in the country, can be run on 
the same day, why cannot that be 
accommodated on other days? Bureaucratic 
answers are received by us. Previously we 
used to insist on changing the time of the 
Srinagar Express, till Mr. Shafi Qureshi saw 
the argument that it would benefit the Jammu 
people to go to Srinagar and come back on 
the same day. 

Now, Sir, rediculous things have been 
happening. I come to Delhi from Jullundur by 
Deluxe train, Chair car, air-conditioned, after 
spending Rs. 391-. But I have to go from 
Delhi to Jullundur in the same Chair Car in 
First Class, gathering all the dust, after 
paying Rs. 711-. Why is this anomaly there? I 
have raised it through every method. But I 
failed to get any answer. 

Then, Sir, I was travelling last year by the 
Kashmir Mail, and I found that the seat of the 
attendant there, which was a collapsible seat, 
had become a commode type seat. Only this 
much seat was provided for him. I took it up 
through correspondence also but go 
bureaucratic, wooden-headed replies. Rexine 
was removed. We talk of Socialism and about 
the poor.      But even a proper 
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seat is not provided to the attendants in trains. 

Then, this is a matter whicW have 
repeatedly raised. Sale of ground 
nut is banned only on the Northern 
Railway, because of cleanliness con 
siderations. You can purchase it 
from somewhere outside the station 
and throw it on the station. We 
allow kernels, so that there is more loot Of the 
people. In winter, people like groundnuts 
which is heated in an earthern pot, I have 
been writing letters, but the same type of 
bureaucratic reply is given. They do not 
bother about it at all. 

Sir, there is reservation in day time trains 
for First Class chair, and then Rs. 2 extra 
were being charged. I found passengers abus-
ing or misusing it. 

While I am at it, I may say that 
it was the Godra station about 
which I was talking. I went to 
Bhatinda. They gave a long 
memorandum. The people there 
asked me: Kindly allow us to de 
monstrate in the House. I said: Why 
should I lose credibility in my 
House? But they were saying, 

"Then we will sit on the track." I said, "It is 
foolish to do so." They are the daily 
commuters, and on the fast express trains, one 
cannot travel now at the same fares. And re-
peatedly, many minute difficulties are coming 
up. And I will tell the hon. Minister who is 
present here and the hon. Minister who is not 
present to please somehow or the other find a 
machinery to remove the grievances which 
can only be done if there is a talk across the 
table. Otherwise, what will happen is that 
more and more discontent will grow, and the 
Railways will get a bad name for nothing. So, 
Sir, I do not want to go on as you have 
signalled me   to 

stop. But what I want to say is that a serious 
consideration should be given to what is 
suggested in para 88, and to put the burden on 
the employer rather than on the employee on 
the question of suburban tickets. Then, Sir, in 
regard to seasonal tickets; the demands are 
there from the commuters and they should be 
looked into. In regard to the branchline traffic 
and the 50 kms. traffic, from 50 kins, please 
do not come down ;o 10 kms. Upto 25 kms., 
you should not raise anything because 25 
kms. means ony 15 miles. And most of our 
people who are poor travel only small 
distances. 

So, Sir, with these submissions; I would 
like the Minister to please look into the 
Budget proposals again. And keeping in view 
the fact that other burdens have also been 
passed on, after that Budget, it does not look 
that rosy or it does not look that less bad. I am 
saying both ways. It looks very obnoxious 
now. And he should see to it that there is 
really a Madhu Dandavate touch to the 
Budget, and he should see to it that it does not 
go as it is. 

SHRI KHURSHED ALAM KHAN (Delhi): 
Mr. Deputy Chairman, Sir, my hon. friend has 
a lot of personal experience of travelling on 
trains. But, unfortunately,, I stay in Delhi and, 
therefore, I get very rare chances of travelling 
by trains. However, I have gone through this 
speech of the Minister of Railways and I find 
he is indulging in self-praise. I do not object to 
his indulging in self-praise, but then there 
should be some limit to indulge in self-praise. 
Well, Sir, while indulging in self-praise, it 
seems the hon. Minister has totally forgotten 
that the Indian railway net-work is the largest 
net-work in Asia, and the fourth largest in the 
world. It is also the biggest public undertaking 
of this country. And this was not built up 
overnight or during the last 20 months.   It has 
been 
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built up during the last 125 years and, 
therefore, the entire credit for doing anything 
in the Railways should not be taken by the 
people who are in the Administration  at the 
moment. 

Sir, as a result of planned develop 
ment, and I repeat that as a result of 
planned development since 1951, 
operations have more than doubled, 
and this is a great credit to the pre 
vious Government which has done 
this right from 1951 to 1976, and 
during the last two years nothing 
spectacular has been d°ne. The pro 
cess of modernisation of the railways, 
including electric traction, dieselisa- 
tion, rolling stock modernisation,, 
improvement Of signalling, etc., has 
made much headway during the last 
decade. It is not a question that 
this has been done only last year or 
during the last 20 months. This has 
been done during the last decade 
which has been a decade of signifi 
cance for the Railways, and the 
Railways can take pride of that last 
decade. The process of slideback, 
unfortunately, has now started. And 
it will be a great achievement if 
they can stop this process of slideback 
and keep it going and the wheels 
turning and moving. I have men 
tioned this to remind the learned 
Professor who is, unfortunately not 
present here—most probably, he is 
busy in the other House—that while 
indulgaing in self-praise, on should 
not forget what was inherited from 
the previous Government and what 
was done them. We will now see 
what you will do during the tenure 
of your office in Government. In 
fact, in the last decade, as I have 
said; numerous achievements, which 
I mentioned previously, have been 
made by the Indian railways and they 
are proud of it. The railways have 
built up the necessary infrastructure 
for meeting the national requirements 
and now you are getting the benefits 
of that basic nucleus or that basic 
infrastructure which has been built 
up over the years; out of which you 
 

are now getting the benefit of good services, 
better services and improved services. . . Our 
railways system has gone through many 
stresses and strains and has met many chal-
lenges very adequately. It has an inherent 
built up strength which has been the result of 
the long association of my party's 
Government with it which has done so much 
for its development during the last 25 years. 

Now, many hon. Members have 
praised the hon. Minister for the 
performance of the hat trick but, 
really speaking, I feel that it is not 
a hat trick but only a trick. (.Inter 
ruptions). The Minister has said 
that the year 1978-79 is expected to 
end with a surplus of Rs. 27.73 
crores, as against the Budget Esti 
mates of Rs. 65.43 crores. The 
reason of shortfall of Rs. 125 crores 
is in the revenue and is attributed 
to lack of traffic and damages on ac 
count of floods of the order of Rs. 
30 crores. Further, an extra ex 
penditure of Rs. 89 crores 
is stated to have been incurred by 
the railways as a result of levies 
which were imposed during the last 
General Budget, which was presented 
after the Railway Budget had been 
presented. In spite of the above fac 
tors, i.e., Rs. 230 crores loss of reve 
nue or extra expenditure, there is a 
surplus of Rs. 27 crores,, which is 
claimed by the ho'n. Minister that it 
is his trick. But what is this miracle? 
In spite of this extra expenditure this 
year, in spite of this extra Rs. 30 
crores, which was the extent of da 
mage caused by fioods last year, still 
he had to tap new sources for addi 
tional revenues for the next year. It 
the position was so sound that they 
could show a surplus after all these 
things last year, why Buring the 'next 
financial year they are imposing an 
additional burden of the order of 
Rs. 178 crores? This is a thing which 
I am unable to understand. I do no! 
know whether this is a hat trick or 
just a trick. Well, this has to be ex 
plained.   When you have said that tht 
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[Shri Khurshed Alam Khan] Railways have 
a sound financial position, why are you 
imposing this extra burdf n of Rs. 178 crores? 

SHRI P. RAMAMURTI: Am I to 
understand that you object to hat tricks and 
not to tricks. Three tricks you object to; but 
one trick you do not object to. 

SHRI KHURSHED ALAM KHAN: 
Besides unforeseen losses or additional 
payments, the payment of bonus, which has 
been promised time and again to the 
employees of the railways, has not been taken 
into consideration when the surplus has been 
shown. If all this is taken into consideration, 
where will this hat trick go? It will remain 
only a trick. This is the difference which I 
would like the hon. friend to understand. The 
socialist hon. Minister has singled out only the 
urban commuters for this additional burden. It 
is a known fact that the people living in urban 
areas are subject to lot of stresses and strains 
financially and when they have to live outside 
the peripheries of the town, it is not a matter of 
their choosing; they go out by force 0f 
circumstances. And here you want them to 
pay so much extra. How will they do it? And 
all this will result in inflation in the country 
which will not be good for us because the 
conditions which create inflation have to be 
curbed. 

Essential commodities like the food-grains, 
fertilizers, edible oils, jaggery etc. were 
exempt from levy or surcharge during the time 
when "Shri Kamlapati Tripathi was the 
Railway Minister. This has now been removed 
by one stroke and now we have to pay for all 
these commodities, except the salt. That is a 
small mercy that you have shown on salt by 
exempting it and you have not exempted 
other foodgrains when you claim that your 
finances a^e so sound. As I said earlier, the 
Railways are our biggest undertaking and the 
life-line of the nation. But with regard to its 
top management and functions, there has 

always been a controversy. The previous 
speaker also mentioned about it, that is, about 
the Railway Board which is basically 
responsible for the management policies and it 
is very much in the public eye. The Ad-
ministrative Reforms Commission made very 
drastic recommendations about the re-
structur:.ng of the Railway Board and about 
delegation of powers down the line. But it 
seems that whatever has been done for which 
the credit has been taken by the socialist hon. 
Minister, is only a sort of apology to what 
should have been done and what they have 
done is only a half-hearted attempt which is 
not going to achieve the real purpose for 
which this was done. Now, powers have been 
delegated; only there have been two ins-
talments of the delegation 0f powers. Has 
anybody made an assessment as to how it is 
functioning 0r what has been the advantage 
and what more is needed further to be done? 
Our Railways comprise nine zones. Some of 
the zones are really unmanageable. For 
instance, Northern Railway Zone is of such a 
big size that it is unmanageable. My 
suggestion is that these zones should be of 
such a size so that they can be managed 
conveniently. I know, the overhead 
expenditure might increase in that process but 
it will surely increase efficiency in the Railway 
operations. We can judge the efficiency of a 
transport system either by its viability 0r by 
the standard of its service. At the moment, the 
entire House will agree with me that we are 
not satisfied with the Railway Board. 

It is a matter of great concern that there 
have been signs of extensive leakage, 
pilferage, ticketless travel and deterioration in 
the punctuality of the service. 

The hon. Minister hss claimed that 
settlement of compensation claims is done in 
a very short time. I want to know what is the 
amount of compensation that you have paid 
during 



 

the year? I understand it comes to about Rs. 14 
crores. Now, this is a ver big sum. How such a 
big amount was paid as compensation? A lot of 
pilferage, damage and loss takes place at the 
transhipment points of Railway stations like 
Mughalsarai and the Railway authorities know 
it much better than 1 do. Why can't effective 
measures be taken about it? The hon. ' Minister 
has made a special mention about the settlement 
of claims, as I said. What are the RPF and GRP 
people doing? How rnuch money we are 
spending on the RPF? Most probably, the 
budget is of the order of Rs. 1500 crores. If we 
are spending Rs. 1500 crores, there should be 
some benefit out of it. But we find that we are 
spending Rs. 1400 crores on the settlement of 
claims. Then, what is the idea of having the 
RPF and the GRP? 

Now. gauge conversion is another very 
familiar thing with the Railway authorities. 
Now, these projects should be taken in hand, 
when we have adequate funds available. On 
the one hand, we say that funds are not 
available. O'n the other hand, we are 
spreading our resources so thin that there is no 
impact anywhere. I would like to know what 
are the criteria when you decide on gauge 
conversion? Who takes the decisions? Are 
they political decisions or, are they 
commercial decisions? It is good that capital 
restructuring exercise is being done in the 
Railways. I am glad, Sir, the hon. Minister 
has come now and it seems I am through half 
of my  .   .   . 

* THiS MINISTER OF RAILWAYS (PROF. 
MADHU DANDAVATE): You are the main 
attraction. 

SHKT L. R. NAIK (Karnataka): You have 
almost completed. 

SHRI KHURSHED ALAM KHAN: I   
must   compliment    you   on    your capital  
restructuring   exercise.      This is very good 
avid this should be ex- 

pedited. Similarly, the report of the Committee 
on social burden should also be expedited. 
These are the two things, which are basic 
things about which you must do something at 
an early date, before it is too late. On the Plea 
that the Rail Tariff Enquiry Committee has 
made the suggestion, whatever the increase 
that has been proposed by the hon. Minister to 
relation t0 freight rates and the fare of the 
season tickets is not justified. This is going to 
yield an additional revenue of Rs. 178 crores 
in 1979-80. But you say that your finances are 
very sound. In this connection, I would like to 
utter a word of caution. The hon. Minister is a 
professor. He has cleverly used the words 
'selected areas'. This means, broader areas are 
still left out which he will cover, most 
probably, in the revised Budget. 

PROF. MADHU DANDAVATE: Don't 
draw this inference. 

SHRI KHURSHED ALAM KHAN: Sir, 
since the hon. Minister has come now, I am 
sure he will welcome my suggestions avid he 
would like me to say something which he 
would appreciate. 

MR. DEPUTY CHAIRMAN: But two 
minutes only. 

SHRI KHURSHED ALAM KHAN: Five 
minutes, I would take. 

PROF. MADHU DANDAVATE: I will 
cut down my five minutes while replying. 

SHRI KHURSHED ALAM KHAN: The 
tentative forecast for the Sixth Plan .shows 
that there would be a widening gap between 
revenue and expenditure from the third year 
onwards. This is a disturbing fact which we 
should take note of at this stage. I am sure> on 
this plea, sooner or later, instead of selective 
increase, there wiM be a wider increase. 
Please do something about it so that this 
wider  increase  can  be  avoided. 

Now, the future of Indian economy is 
closely linked with the fate of the 
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Railways.    The picture, as we    see, according 
to the forecast, is quite disturbing indicating that 
the   Railways do not gee the end of the tunnel 
al-thought they have been a

avinS that We have 
emerged from this tunnel. But the actual fact is 
that we have not only not seen the end of the 
tunnel, but we are also still not out of the woods 
and the finances me still in  a  delicate    
position.    We   have  a huge amount of Rs.  
5,6572 crores as on  31-3-1978  invested in    
the    Railways.    With 125 years of operational 
and administrative    experience,     our 
Railways should be a model for our nationalised   
industries   which is, unfortunately, not so-   tT 
is a matter of great concern that our biggest 
undertaking  is   still  not   financially   very 
sound and still not out of the woo. The  present  
state  of     management leaves much to be  
desired and it is unsatisfactory.     There  ia 
inefficiency, waste, lack of COst-conscionsness 
and I  am Jure  this    will    receive    hon. 
Minister's special  attention.   I  would hujnbly   
tell  the  hon.   Minister   that he  has  been   
calling  me  a  pessimist while answering the 
questions. I appreciate his optimism, but I can 
tell him to take it from me that the railways 
need     a    major     operation,      minor surgery 
will not do.    If you continue with your minor 
surgery, the fate of the railways is not very 
bright.    Let us  do   one   thing.    Apart   from    
the Administrative   Reforms   Commission, 
whatever it has suggested and whatever   is  
done   about   it,   my   humble suggestion is 
that the railways alone needs a Commission of 
the game type as the Administrative Reforms 
Commission   and   this  Commission   should 
go into the working of the railways, both   
administrative,   operational   and financial.   
Then  only,  most  probably, it would be 
possible for you t0 come to   some   conclusion   
and    take  some useful   steps.    I   do  not  
wish   to   say much on the safety in travelling 
because, incidentally, I am working on the 
Accidents Committee and it will not be very  
correct  on  my  part  to 

say anything about it. But every morning 
paper has some screaming news. There is 
some derailment or some accident or some 
murder or some theft. There is something of 
the sort and I would urge upon tne hon. 
Minister to please see that this news does not 
aPPear every day. If it appears once in a week 
or once in a month, we do not mind. 

PROF.      MADHU      D AND A V ATE: 
Are  you   proposing   censorship? 

SHRI KHURSHED ALAM KHAN: A 
grouse which I have is about the metropolitan 
transport system. Hon. Minister, perhaps you 
do not know. for nine years I worked with the 
special team appointed by the Planning 
Commission on tnis metropolitan transport 
system. We worked for the four cities, 
Calcutta, Bombay. Delhi and Madras. 
Fortunately, Calcutta has got something, but 
what are you going to do about Delhi? What 
are you going to do about Bombay and 
Madras? I know your answer that you do not 
get enough funds from the Planning 
Commission, but please take our help also so 
that we must get something for the 
metropolitan cities. Unless you have the 
underground system you are not going to 
solve the transport problem of these 
metropolitan cities. 

MR. DEPUTY CHAIRMAN: That is all 
please. 

SHRI KHURSHED ALAM KHAN: What 
are the Railways' long-term plans for traction? 
Whether you are going to concentrate on 
electricity, electric traction, diesel traction or 
the old steel horse. I do not know, 1 but if vou 
are going to insist on electric traction, please 
Have your own captive power house because 
you are depriving us, you are" depriving the 
poor farmers; as you are depriving them of the 
power they suffer on that account. 

The track renewal js another important 
factor, both initial and the secondary and I 
suppose in this matter 



 

the Railway Ministry should ask the 
Planning Commission to use its .good 
offices with the Steel Ministry and they 
must meet your requirements first and then 
the requirements of anybody else, even 
including the export. We have got enough 
foreign exchange at the moment and, there-
fore, they must meet your requirements. 

'       MR.  DEPUTY  CHAIRMAN:  Please leave 
some points for others also. 

SHRI KHURSHED ALAM KHAN: Now 
the hon. Minister has said about the catering. 
I think the railway catering is the worst. We 
do not get our money's worth. You are 
thinking of corporation or something of the 
sort. First, please do something> to improve 
the catering system, let us have some better 
catering ahcT after that you can thing of 
having a separate corporation. 

Sir, your consultancy services have been a 
big let-down. We were expecting to much from 
them because the entire Middle-East countries 
are looking to you. They are looking to India. 
They want India's friendship, j they want India's 
consultancy, they , want India's engineers, 
India's experts and if you concentrate on that, 
you can make millions of rupees out of these 
two projects. Modernisation of workshops, I 
know, is receiving your attention. But your 
workshops are in a very bad shape. This is the 
reason why your maintenance is poor. j Unless 
this is done—and done early —I don't think you 
will be able to do anything as regards the 
maintenance of your wagons, engines and other 
things  is concerned. 

We 
are told that the recommendations of 

the Quereshi Committee have been 
implemented. But I can assure the hon. 
Minister that this implementation is only 0n 
paper. I have seen on the stores side that 
your stores still suffer for want of essential 
parts and whatever ;s supplied is very often 
sub-standard.    What can't 

you have running contracts with the standard 
firms so that you do not have this sort of 
difficulty. 

Discipline has been a big casualty in the 
railways at the moment. Please do something 
about it. Here I would suggest one thing. The 
supervisory staff are your eyes and ears. If 
you want to give them responsibility, please 
also give them authority, because 
responsibility without authority will not do. 

I am unable to understand why the 
Commissioner of Accidents is under the 
administrative control of the Tourism 
Ministry. I had something to do with the 
Tourism Ministry and I tell you that for ten 
years I never knew that there was somebody 
as the Commissioner of Accidents attached to 
this Ministry. That is the reason why nobody 
cares for him. How many posts of Assistant 
Commissioner of Accidents remain vacant, 
how much staff they ask for and do not get? 
Either please take this organisation under your 
own Ministry or let it go to the Prime Minis-
ter's Secretariat so that they~ have more 
responsibility and more recognition. They 
have to play a very important role and they 
should be enabled to do that. 

In the Railway Board, there is no follow-up 
action. 

MR. DEPUTY CHAIRMAN: Please 
conclude. You have taken much too long. 

SHRI KHURSHED ALAM KHAN: I am 
finishing. The Railway Board issues a circular 
and then forgets^ about it. They think that 
everything is all right. If you go through the 
reports of Mr. Wanchoo or Mr. Kunzru, they 
are poems of pity, that is the reason why there 
is no followup action in the Railway Board. I 
hope you would do something about itt 

Thank you, Sir. I have taken very little 
time. 
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SHRI PRASENJIT BARMAN (West 
Bengal): Mr. Deputy Chairman, Sir, I have 
carefully gone through the Budget Speech of 
the hon. Railway Minister. He has presented a 
surplus Budget this year also like the previoua 
two years. I could have congratulated him on 
this account had this surplus budget indicated 
that there has been some real improvement in 
the conditions of the functioning of the 
railways. But actually that is not so- 

The Indian Railways have gained some 
prestige abroad, particularly in countries like 
Ghana, Iran, Iraq, Nigeria and some other 
countries where the Indian Railway personnel 
are being sent not only for construction of 
new railway lines but also to train the railway 
personnel there to know better technical 
know-how and to successfully administer the 
management of the railways. But internally 
here, in our country, the picture js quite 
different. It is far from satisfactory. 
Improvement on the railways does not only 
mean that some new railway lines will be 
constructed, or some n

ew trains will be 
introduced—be thev super-fast, fast-mail, 
express Or passenger or Janata train*— or 
there will be double-decker trains or double-
engine trains; it also means that there should 
be successful and better management of the 
railways. The position is far from satisfactory 
in this respect "and it is fast deteriorating. As 
many hon'ble colleagues have already pointed 
out, I would also like to emphasise that 
nowadays all trains, not only on branch lines 
but also on the main lines, be they super-fast, 
fast mail or express, are runteig regularly late. 
Only on the 3rd March I came by the 
Tinsukhia Mail. The train was running 3i 
hours late. And on that day ,as the House" 
knows, there was the taxi and scooter strike. 
Now everybody can well imagine how the 
passengers faced difficulties there at the 
railway station. 

In the N.F. Railway zone in the metre 
gauge section" "there are frequent 
obstructions on trains by public resistance, 
public demonstration's or by mechanical, or 
technical defects. But nothing has been done 
as yet to improve the position. The coaches on 
trains are not properly maintained. The toilets 
in the coaches are not kept clean. Ticketless 
travel js rampant. Particularly on the branch 
line nobody purchases a ticket. Nothing 
effective has been done to remove these 
deficiencies. The Railway Minister has stated 
that he has vested more powers with the 
Divisional Superintendents. Let us hope the 
with such decentralisation the position of the 
railways, the maintenance of the railways and 
the management of the railway administration 
would be improved. 

[The Vice-Chairman (Shri Arvtad Ganesh 
Kulkarni)  in the Chiar] 

Sir, a lot has been said about social burdens 
being carried out or to be carried out by the 
railways. But how will the railways carry out 
social burdens? Many hon'ble Members have 
spoken about the increase in fares of season 
tickets and also increase in freight rates. The 
Increase in freight rates will particularly affect 
those backward areas which are in remote 
corners of the country particularly the States and 
Union territories in the North-Eastern and the 
Eastern regions. The increase in season tickets 
will hit the poorer sections of the people very 
hard. I hope the -« Railway Minister will 
definitely consider these issues and review the 
whole position and definitely reduce the 
proposed increase in fares of 4 season tickets as 
also freight rates. 

In the backward regions whenever the question 
of construction of new railway lines is brought 
the question . of economic constraint is pleaded. 
But the Railway Minister has said on many 
occasions that in the "backward regions the 
question of profits 
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Will not be considered but, in reality, we find 
that nothing or very little has been done so far 
as the construction of new railway lines in the 
backward regions is concerned. Only a month 
ago we went to Alirajpur, a subdivi-sional 
town in Jhabua district of Madhya Pradesh 
where there is heavy concentration of tribals. 
But there has not been development of any 
new railway line. But there has not been 
development of any railway line. The stations 
serving these places are Dahod and Ratlam 
which are far away from these places. 

So also is the case of North Bengal which 
has been very much neglected by the railway 
administration. Some survey has been made 
about the proposed new railway lines there. 
One is New Maynaguri to Sitai via Shap-
tibari which is 0

fnly a distance of 84 
kilometres. A survey has been made but 
nothing has been done so that this new railway 
line is constructed to boost agricultural 
development in this area. I have requested the 
hon. Railway Minister to take necessary steps 
for the construction of this ne-pv proposed 
railway line and also to extend this railway 
line from Sitai to Golak-ganj in Assam, but 
nothing concrete has come out from him uptil 
n°w- 

Then there is the proposed line from Old 
Malda to Balurghat. Balur-ghat is a district 
town and, since 1952, in both Lok Sabha and 
Rajya Sabha demand has been made for the 
construction of this proposed railway line 
from Old Malda to Balurghat. A survey has 
already been made but the line is not yet 
constructed. 

About the restoration of Changra-bandha—
Domohini railway line, Sir, perhaps you are 
aware of the fact that in 1968 when there was 
an unprecedented flood in Jalpaiguri district 
this railway line was damaged. Fart of this 
railway line has been restored but the 
remaining portion of the line from Domohini 
to Changrabandha has not yet      been 

restored. Last year a budget provision wag 
made for the survey of this railway line. This 
year also it has been mentioned in the 
Railway Budget speech but survey and 
restoration of such a short distance of railway 
line could not be completed during the last 
year or during the current financial year also. 
So there is doubt whether the Railway 
Minister and his Ministry are keen on 
restoration of this railway line. This is not 
construction of a new railway line. This 
railway line existed from the Cooch Behar 
State regime. and it is the demand of the 
people that a privilege once given to them 
must be restored and, therefore I would 
request the hon. Minister to consider this case 
and take necessary steps so that surveys are 
completed soon and restoration of this 
railway line is made. 

As I have mentioned, Sir, North Bengal 
area under the N.F. Railway is a very 
backward area and much attention has not 
been given to this area. So I want to make one 
request to the Railway Minister. There has 
been a proposal in his speech that a coach 
factory will be built somewhere under he 
railways, and I demand, let this factory be 
built within the zone of the NF Railway. 
What I want to emphasize particularly is that 
it should be built somewhere in North Bengal 
because in the NF Railway zone there is no 
such coach factory. They have got it in other 
railway? but in the NF Railway there is no 
coach factory or locomotive factory. 
Therefore, I would urge upon the hon. 
Railway Minister to consider this matter and 
take necessary steps so that surveys can be 
made for setting up this factory somewhere in 
North Bengal under the NF Railway. Now 
about the amenities to the pas-stengers. The 
catering service i<-far from satisfactory. It 
has been proposed that the private contract 
system would he gradually abolished and 
departmental canteens would be established. 
Be it private catering 01 departmental 
catering, the position i< the same everywhere.   
It is far frorr 
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satisfactory. But as far as nay personal 
experience goes, private catering is better than 
departmental catering. As a matter of policy, I 
do not object to the latter. There should be 
departmental catering, but before switching 
over to departmetnal catering service in place 
of private catering service, steps should he 
taken to improve the conditions of 
departmental catering. In this respect, I 
welcome very much the proposal of setting up 
a Catering Corporation, as has been indiacted 
in the Budget speech of the Railway Minister. 
Something concrete should be done in this 
respect. 

About the Janata khana which was 
introduced last year, I may say that the 
quality is not satisfactory and somewhere it is 
charged more than Re. 1. It should be seen 
that it is not charged more than the actual 
rate. 

Much has been said about the new deal to 
the employees. As has been pointed out by 
many hon. Members, almost all, the Budget 
speech does not contain any proposal to pay 
the minimum bonus of 8.33 per cent to the 
Railway employees. I also share the feelings 
of the other hon. Members and also the 
railwaymen and urge upon the hon. Minister 
that he should immediately pay the minimum 
bonus at the rate of 8.33 per cent. 

And about the Class IV employees, the 
coach attendents in some cases perform the 
duties of conductors also, but there is no 
avenue for promotion for them. It should be 
seen that those who are fit for promotion aire 
promoted. And the casual labourers, despite 
the assurance of the Hon. Railway Minister, 
have not yet been absorbed in permanent 
service. This should be done immediately. 
(Time bell rings) Only five minutes more I 
shall take. 

THE VICE-CHAIRMAN (SHRI ARVIND 
GANESH KULKARNI): There is no such 
tim© left. Within a aninute or two you should 
wind up. 

I SHRI PRASENJIT BARMAN: Another thing 
which I want to baring to the notice of the 
hon. Railway Minister is something which I 
have pointed out to him on some earlier 
occasion also. On the Tinsukia mail train, the 
train superintendent and his staff have to 
come here to New Delhi, but no arrangement 
of accommodation for these people has been 
made at the New Delhi station. I pointed it out 
to the hon. Minister a month ago. It is 
unfortunate that nothing has been done as yet. 
It should be done immediately. 

Now, Sir, about the srevice conditions of 
the Scheduled Castes and the Scheduled 
Tribes people. It is true that the railways have 
appointed many Scheduled Castes and 
Scheduled Tribes candidates. There is no 
doubt about it. But the position is still far from 
satisfactory, and it needs further improvement. 
In most of the offices in the railways, their 
zonal headquarters and other railway 
establishments, the cells for the Scheduled 
Castes and the Scheduled Tribesi employees 
are not functioning properly. They do not 
receive co-operation from other sections. The 
staff is not adequate, and though the cells have 
to be administered by Scheduled Caste or 
Scheduled Tribe officers in most of the cases it 
has not been done. So, it should be seen, so 
that the cells are managed properly by the 
Scheduled Castes and the Scheduled Tribes 
officers. 

The percentage figures in the railways in the 
matter of recruitment should be reconsidered. 
For example, I bring to the notice of the hon. 
Railway Minister the percentage maintained in 
recruitment of the Scheduled Castes and the 
Scheduled Tribes people by the N.F. Railway. 
The percentage quota is 12 per cent for the 
SCs and 18 per cent for the STs. The NF 
Railway covers not only Assam, but it also 
covers West Bengal and some portion of 
Bihar, north Bengal and some portion of 
Bihar, where there is more Scheduled Caste 
concentration.   The population figure of the 
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districts of North Bengal and Katihar will 
justify that the present 12 per cent quota... 

THE      VICE-CHAIRMAN      (SHRI 
ARVIND     GANESH     KULKARNI): ,     I am 
sorry. 

SHRI PRASENJIT BARMAN: I am 
concluding, Sir. This is my last point. -1 The 12 
per cent quota should be raised to at least 15 per 
cent. And I hope that the Railway Minister will 
surely consider these points and review the whole 
position. 

THE VICE-CHAIRMAN (SHRI ARVIND 
GANESH KULKARNI): Thank you Mr. 
Barman. 

SHRI PRASENJIT BARMAN: My last 
point is about the railway land. 

THE VICE-CHAIRMAN (SHRI ARVIND 
GANESH KULKARNI): I am sorry.   Mr. 
Ajit Kumar Sharma. 

SHRI PRASENJIT BARMAN: With these 
words I conclude my speech. 

THE VICE-CHAIRMAN (SHRI ARVIND 
GANESH KULKARNI): You support the 
Budget or oppose it. I do not mind. 

SHRI PRAKASH MEHROTRA (Uttar 
Pradesh): How do you say that he is 
supporting it? 

THE VICE-CHAIRMAN (SHRI ARVIND 
GANESH KULKARNI): You have not heard 
property. I said, "You suport or do not 
support, but sit down.' 

SHRI AJIT KUMAR SHARMA (Assam): 
Sir, first of all, I pay my compliments to the 
Railway Minister Prof. Dandavate, for the 
dynamic leadership that he has given to his 
Ministry during these two years and for all the 
achievements that we have seen. But at the 
same time, I must caution him that he must 
not be complacent about the achievements so 
fair made. 

I would draw his attention to two aspects: 
one is the general aspects of the railway 
administration in our country and the other 
aspect with particular reference to the 
development of the railway communication in 
Assam and the North-Eastern region. 

So fair as the general conditions are 
concerned, of course, he has stated in his 
Budget speech that the main aim is to offer 
better deal to the railway users, particularly 
the class II passengers and also to the railway 
staff. That is very good; that is 4 P.M. what it 
should have been and it should be. But, at the 
same time, if we look at the general operation 
of the Railways, we find that in spite of all the 
efforts made by him, many things are yet to 
toe achieved. In this connection, I would like 
to say that whenever we ravel by second 
class, then so long as we are not known as 
MPs, we find a different treatment; and the 
treatment from the Railway personnel 
materially differs when they know our 
identity a.^ MPs. Now this situation should 
change and the railway staff should start 
treating every passenger as a VIP. 

Now, in regard to passenger traffic, 
we have to look into the various com 
ponents of this traffic. And among 
these components, we find, first of all, 
the safety of the passengers. There the 
position is now better; it has improved 
a bit during this year, but it is not still 
satisfactory. We are not yet in a 
satisfactory position in regard to the 
safety of passengers. The second 
component is accessibility. The pas 
sengers must have their tickets easily 
and they must be able to get all other 
facilities for their journey easily- But 
that has not yet been possible, especi. 
ally when in our country the illiterate 
people find it very difficult at the sta 
tions to undertake their journeys. So 
this aspect has to be looked into and 
better arrangements should be made 
there. Another aspect which I would 
refer to is  hospitality of        the 
railway workers at    different   levels. 
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Now the Railway administration should 
inculcate this attitude of gen-eial hospitality 
in the minds of the Railway personnel . They 
should always think that they are paid by the 
passengers and not by the Government. The 
moment they realise that they are paid by the 
passengers, definitely their attitude towards 
the passengers will be different. That aspect I 
would request our Railway Minister to look 
into. When he has attempted to make the 
conditions of the staff better, the service of 
the staff also must be more satisfactory to the 
passengers. 

Now, convenience, comforts and schedules 
are the other components of the railway 
passenger traffic. About the schedules and the 
timings and speed, we have a lot of things to 
say. Many things are yet to be achieved. I 
would like the Railway Minister to look into 
all these things because the good name of the 
Railways will depend on how the passengers 
are treated and how they feel in their journeys 
If the passengers do not find more con-
venience, do not find better treatment in their 
journeys, definitely the railway system will 
not earn a good name. 

Now, after drawing the attention of the hon. 
Minister to these general points, I would 
particularly refer to the position that is still 
obtaining the north-eastern region. This is a 
region which has been neglected for long, for 
30 years after independence and even before 
that, when we were not a free country. I must 
of course, say that during the last two years, 
Prof. Dand-avate has taken certain very quick 
steps to remove some of the grievances of that 
area. But the back-log of the grievances and 
demands is so big that the Railway Minister 
will have to take a bolder decision to achieve 
something more in the coming two or three 
years. Even today inside this area once you 
enter into the boundaries of North Bengal and 
Assam, you find the rail- 

way system is very lethargic. Trains run at a 
very slow speed of 30 kms per hour, 
habitually trains are late. The administration 
also is not very efficient in many.parts of this 
area, has to be looked into if we want to 
improve the position there. 

I want to draw the attention of the 
honourable Railway Minister to two other 
important aspects. On© is there are still two 
railway lines in Assam which ate owned by 
the British company, Mervell Berry & Co. 
They are leased out to this Company. The 
Railways operate these two lines, one 
between Chaparmukh and Silghat and the 
other between Katakhal and Lala-ghat. The 
railways have to pay 50 per cent of their 
earnings to that company. I do not know why 
this has been allowed to continue like this. 
Strangely enough, the lease to the company 
has been renewed after every ten years. I do 
not know whether it is again going to be 
renewed or whether the railways are going to 
take over these two lines. I particularly 
emphasise that these two lines should be taken 
over immediately by the railways so that the 
loss sustained by the railways every yesr can 
be avoided... 

PROF. N. G. RANGA (Andhra Pradesh): 
What about developing further railway lines 
in Assam and north-eastern States? What ig 
the share of railway lines? 

SHRI AJIT KUtttAR SHARMA: The 
share of railway lines is 6 kms per thousand 
in this area as compared to 18 kms   the all-
India average... 

PROF. N. G. RANGA: Ask for an 
assurance from the Railway Minister. For 
years these areas have been neglected. 

SHRI AJIT KUMAR SHARMA: Of 
course, the RailwEty Minister knows that and 
I hope that he will take that into 
consideration... 

PROF. MADHU DANDAVATE: We have 
given six new lines this year. 
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SHRI AJIT KUMAR SHARMA: Sir, there 
is another strange thing found in the northern 
part of the Brahmaputra. There are as many as 
20 railway stations between North Lakhimpur 
and Murkongselek where with no platforms 
and no booking offices. At these stations 
tickets ale sold by contractors and the 
contractors get 15 per cent commission out of 
the sale proceeds. This situation must imme-
diately be ended and railway booking offices 
must be opened in these parts. 

I must say that the Railway Minister has 
taken certain very important steps during this 
year. The first is in relation to extension of the 
broad gauge line from New Bongaigon to 
Gauhati. This project was undertaken in 1972 
and during all these years assurances were 
prominent without any follow up action. Now 
at least brisk action has been taken to com-
plete this line. The Railway Minister has 
promised in his Budget Speech that it will be 
completed by 1980. But we are some time 
hearing statements coming from the General 
Manager of the NF Railway that it will be 
completed in 1981. This is a very disturbing 
news. I would, therefore, request the Railway 
Minister to stick to the position that he has 
indicated in his Budget Speech and to see that 
it is completed, if not before, at least by the 
middle of 1980—by the middle of 1980 this 
broad gauge line must be completed up to 
Gauhati... 

PROF. MADHU DANDAVATE: There is 
a confusion between the calendar year and 
the financial year. 

SHRI AJIT KUMAR SHARMA: I also 
want to mention another thing about the 
extension of the broad guage line, the 
demand for extension of this section up to 
Dibrugarh has been pending for a very long 
time. I would request the Railway Minister to 
take into consideration that aspect of the 
matter also right now and draw up necessary 
plans. 

There is one other thing which is the 
public in Assam and that is the seriously 
engaging    the attention    of 



 

[Shri Ajit Kumar Sharma], 

I would, therefore, request the Railway 
Minister to give his thought to this urgent 
matter. 

Now, when six new lines have been taken 
up, two more important lines were left out. I 
do not know how it happened. One was the 
connection jn the Arunachal area and is 
between Murkongselek and Pashighat and the 
other one is the Garo Hill link between 
Gauhati and Jogighopa. The Garo Hills link 
line is very important. The demand for this 
line has been there since 1916. A survey was 
also made many years ago in 1933 and right 
from the time of the late Lai Bahadur Shastri 
promises have been given by the Central 
Government and by different Railway 
Ministers and the Prime Minister that these 
lines would be taken up. I would request the 
Railway Minister to take up these lines 
immediately. 

1 

There is another point which I want to place 
before the Railway Minister, in the 
memorandum submitted by the Assam 
Government in 1965, alternate lines between 
Gauhati, and Dibrugarh, and between Gauhati 
and Jogi. ghopa were suggested and the other 
lines going through Arunachal and Mizoram 
were also there including a link connecting 
Parasuram Kunda with Talap. Sir, from the 
point of view of the Railway Minister also the 
link between Barpeta and Barpeta Road and 
Manas National Park is an urgent necessity. 
All these schemes should be urgently be taken 
up for tli > next vear. Then only we can 
develop the north eastern region in tune with 
the objectives laid down by the Railway 
Minister. 

THE VICE-CHAIRMAN (SHRI ARVIND 
GANESH KULKARNI): Mr. Sharma, you 
have to wind up now. 

PROF. N. G. RANGA: This is a very 
important  area,  Sir. 

THE VICE-CHAIRMAN (SHRI ARVIND 
GANESH KULKARNI): Every area is 
important in this country. 

PROF. N. G. RANGA: No, no. Sir. The 
areas in the eastern States are especially 
important. 

SHRI    AJIT   KUMAR    SHARMA: Sir, 
the honourable Railway Minister referred to the    
Bhomoraguri bridge on the Brahmaputra.    It is 
true that it is a good step.    But  simply cons-
tructing a road bridge by the Railways is not 
enough.   It will save national funds and it will 
bring about greater advantages if this project is 
converted into a rail-cum-road bridge.    Thre is 
still  time  to revise  the Budget Estimates and I 
hope that the Railway Minister will not hesitate 
to spend a few crores more to make a rail-cum-
road  bridge here.    The master plan should 
contain two more rail bridges over the  
Brahmaputra,  one  at Jogi-ghopa and the other 
near Dibrugarh, if necessary with the co-
operation of the Defence Ministry. The rail 
bridges are not only for the economic deve-
lopment of the country, but also for defence 
purposes. As we have seen in the past, the 
Brahmaputra bridge was constructed and the 
northern railway line in the north bank was 
constructed because of strategic purposes, that 
is, on account of the Chinese aggression 
against our      country.    But  for this 
emergency Sir, these projects would have been 
delayed much more.   I hope that   the  present     
Railway  Minister will not wait for anv further 
internal agitation or external  aggression. 

PROF. MADHU DANDAVATE: At least 
for these six projects, we will not wait for any 
aggression. 

SHRI AJIT KUMAR SHARMA: Sir, I 
thank Mr. Dandavate for this and I think that 
there will be no more waiting for any 
aggression for the completion of all the 
projects I have mentioned    and    I hope that 
a 
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master Plan will be taken up to complete these 
projects. Thank you. Sir. 

SHRI G. LAKSHMANAN: Mr. Vice-
Chairman, Sir, I would like to say a few words 
on this Railway Budget. This is only a 
mechanical Budget with a certain calculated and 
mathematical background to it. 

PROF. MADHU DANDAVATE: You wait it 
to be electrical? 

SHRI G. LAKSHMANAN: And, Sir, the 
hrain.work of Mr. Madhu Dandavate is lacking in 
this Budget, because, Sir, he is a socialist—I will 
not say by birth—but he is a socialist and he has 
been a socialist throughout his life and there is no 
reflection of this socialist way of life in this 
Budget. That is why ITiave said that the brain-
work of Mr. Madhu Dandavate does not find a 
place in this Budget. 

Sir, the railway workers, in the year 1974, 
went on a strike which was led by no less a 
person than the present Railway Minister himself. 

SHRI ANANT PRASAD SHARMA: Yes. 

SHRI \\. LAKSHMANAN: Now, what are the 
demands of the railway workers when the strike 
was led by the present honourable Railway 
Minister, Mr. Madhu Dandavate? I will read out 
those demands before the honourable Minister 
because he has forgotten all those  demands. 

PROF. MADHU DANDAVATE: You need not 
read them out; I remember them, 

SHRI G. LAKSHMANAN: Sir, I have got 
them with me and the rail, way workers in the 
count want me to place these demands before the 
Railway Minister. We are not talking politically 
here or doing something like that. The railway 
workers want me to make the Railwav Minister 
refresh his mind.   Now, the demands 



 

SHRI G. LAKSHMANAN: This thing has 
to be considered. Mr. Fer-nandes and Mr. 
Dandavate both were involved in the strike. 
Why is he not coming out with a statement? 
The workers of this country and we will 
launch a strike against those reactionary 
people who are in the CabL net, who do not 
want to grant bonus to the railway employees. 
So, I would say... 

THE VICE-CHAIRMAN (SHRI ARVIND 
GANESH KULKARNI): Have you ever 
been a Minister? 

SHRI G. LAKSHMANAN;   No. 

THE VICE-CHAIRMAN (SHRI 
ARVIND GANESH KULKARNI): How can 
you talk of that—embarrassment of a trade 
union leader, being a Minister... 
(Interruptions). 

PROF. MADHU DANDAVATE: He is 
suggesting that I should go back to the 
original role. 

SHRI G. LAKSHMANAN; The railway 
workers will very much appeciate it. Sir, the 
1974 railway strike was the biggest strike in 
India in sPite of the non-cooperation of Mr. 
Sharma. The changes that have taken place in 
the democratic life of the country have been 
due to the greatest strike conducted by the 
railway workers in 1974. Next year, the 
Emergency came. After the 1974 railway 
strike, the Emergency was ushered in, and 
then all these victimisations, troubles, 
turmoils, sacrifices, everything came. Then 
the Janata Party came into being, and... 

THE VICE-CHAIRMAN (SHRI ARVIND 
GANESH KULKARNI): Why don't you ask 
him about that? 

SHRI G. LAKSHMANAN: The Janata 
Party came to power. When the people of this 
country gave you that position to be the 
rulers, then what is vour first duty, Mr. 
Dandavate? That is why I said that the brain-
work of Mr. Dandavate does not reflect in 
this Budget. 

SHRI ANANT PRASAD SHARMA: He 
is a prisoner of the circumstances. 

SHRI G. LAKSHMANAN: The 
policy of the Railway Department 
should be whether it is a public utility 
concern or a commercial concern. 
Even during the Janata regime it has 
not been made very clear to the people 
of this country whether the Railway 
Department is a public utility concern 
or a commercial concern. Whenever 
the workers put the demand of bonus, 
it is said: it is a commercial concern, 
there is a loss in the Railway Depart 
ment and therefore we cannot give it. 
Whenever the public put the demand, 
it is said: this is a public utility 
service. Therefore, this has to be 
made very clear. There is another 
thing,      Sir. I      said earlier 
that the brain of Mr. Dandvate has not 
worked in the Budget. What are the changes 
that he has made in the administrative set-up 
of the Railways? For example, Sir, you will 
be surprised to know that many Class IV 
employees have been dismissed even for 
trivial reasons. Sir, hanging and death 
sentence are being completely removed from 
the civilized world. But this dismissal from 
service amounts to a hanging or a death 
sentence to an employee. Sir, so many people 
are being dismissed for trivial reasons. Then 
the dismissed employee appeals to the 
General Manage:-. The General Manager 
rejects that appeal. Then he appeals to the 
Minister. Then the report given "By the 
General Manager is put before the Board. 
And then the Board gives the same report 
defending the General Manager. And flnallv a 
reply is sent from the Minister to the 
dismissed employee saying that his request 
for reinstatement shall not be conceded. Sir. I 
say that this is not a proner procedure. Sir, I 
have got a case from Madras. That is a verv 
trivial case. This is the case of one Mr. D. 
Nesan. His wife has written a letter to me. Sir, 
in nur country. still we are having the British 
svstem of administration. When a person is 
dismissed, who is to look after his family' 
Does the fami'v get any family pension?    
Sir, in this 
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case, there was a fight between two people, and 
immediately this person was placed under 
suspension, and finally he was dismissed. And 
he has got nine children. His wife has written a 
letter to me. And, Sir, in this International Year 
of the Child, the Minister has increased the age 
limit for free travel from three years to five 
years. And I am thankful to , him. Sir, the wife 
of the dismissed employee Mrs. Saraswati 
Nesan, has written a letter to me saying that 
they are now on the streets. Sir, a3 a socialist, 
when he took charge of the Ministry, the 
Minister should have given more importance to 
look after the human machines first. Is there 
any system in this country where an employee 
is dismissed from service for trivial reasons? 
That is why, I say, this dismissal is equal to a 
death sentence. What about the children of this 
employee? They are the future citizens of this 
country. And you are having the responsibility 
to prepare these future citizens to reap the fruits 
of all your Five-Year Plan3 in spite of the loans 
that you are getting from foreign countries. 
Therefore, Sir, there must be some 
arrangement. If there is a dismissal by a 
subordinate officer, there must be a cell to look 
into the case. And it should be presided over by 
the Minister. He should not be carried away by 
the notes. I would request him to call for the 
dismissal cases during the last ten years. And 
he will be convinced that in many cases. It is 
equal to a death sentence What about the 
children?    Therefore 

PROF. MADHU DANDAVATE. Will you 
permit me a second's intervention, Sir? I am 
glad that you have 1 pointed out that one case 
where the person has not been reinstated. But I 
would like to inform you very happily that ever 
since this Government came into being? more 
than 20,000 people who remained unemployed 
in the Railways for three years have been 
reinstated unconditionally.    That fact 

also you should take into account. 
SHRI G.    LAKSHMANAN:    I    am very 

happy about that.    What I say 

is that he is a good person and he is doing it. 
What I want is a permanent measure. You 
know, Sir, nobody is dismissed iX the higher 
level. They are not dismissed unless there is a 
CBI case. But, here, these people ere Class IV 
employees. From Gangmen, they would have 
been promoted to Class IV. If he comes into a 
small trouble, immediately, he is dismissed. 
We are still continuing with the British 
system of administration. Whom arc we 
harming? Therefore, Sir, there should be 
some change in the rules. The Government 
servants cannot approve of the rules which 
were framed by the British. You are a 
socialist. You have to completely 
revolutionise the Government Servants 
Conduct Rules if you claim that we have got 
independence in this country. Therefore, Sir, I 
have cited the example of one person. Thi3 
man belongs to a Scheduled Caste. And more 
people are coming to us. Not because he 
belongs to a particular caste that I am making 
this request but because this is a human 
problem. Why, in a democracy, political men 
are at the helm of affairs? It is not that he is a 
retired General Manager. It is not that Prof. 
Dandavate is tech. nically a better person than 
Mr. Sambamurti or Mr. Rajan, who are in the 
Board.   It is because.. . 

PROF.      MADHU     DANDAVATE: 
Technically they are better. 

SHRI G. LAKSHMANAN: ... you 
understand the human problems better that 
you are appointed. Your appointment is by the 
public. Their appointment is by you. 
Therefore, they should not guide you. They 
can guide you in teachnical matters. But in 
these human matters you should not be guided 
by them. Why, a political head, in a 
democracy s is the Minister? It is not that what 
you get from an officer you send it on to the 
Member of Parliament. No. Therefora, you 
must revolutionise the Government Servants 
(Conduct) Rules and anybody who is 
dismissed from service    should    be    
reinstated. 
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Give them a warning. Dismissal is equivalent to 
death sentence. I hope, Sir, Mr. Dandavate will 
look into it. 

Sir, the Congress Government, whatever we 
may say about them, they are a little bit 
intelligent people. 

SHRI ANANT PRASAD SHARMA: res. 

PROF. MADHU DANDAVATE: Wait for 
his remark. 

THE VICE-CHAIRMAN (SHRI ARVIND 
GANESH KULKARNI): Mr. Lakshmanan. 
why this adjective? 

SHRI G. LAKSHMANAN: Do you know 
what they did in order to break the railway 
strike of 1974? They used some black legs. 
They have rewarded all those black legs.. . 

SHRI ANANT PRASAD SHARMA: All the 
legs are alike. There is nothing like black legs 
and white legs. 

PROF. MADHU DANDAVATE: Legs 
might be black, but the caps are white. 

SHRI G. LAKSHMANAN: ... by giving them 
some appointment or the other. That was, of 
course done by the Railway Board only. And, 
now, what are you, Mr. Dandavate, going to 
give to those strikers, national leaders of the 
working class movement, many of whom have 
been victimised and j'ailed and many 0f whom 
have gone without food? I would ask hon. Mr. 
Dandavate that he should give employment to 
them. I do not want that all those black legs and 
their sons and daughters should be deprived of it; 
they should have it. But to all those strikers also 
you must give employment; at least one son or 
one daughter of theirs must be given 
employment. That is my request. I think Mr. 
Dandavate would have already done it. I would 
also request Mr. Dandavate that of all the sons 
and daughters of a railway man    at 

least one should be employed by the 
railways so that they are able to improve 
their economic condition. 

SHRI ANANT PRASAD SHARMA: 
Mr. Lakshmanan, why don't you suggest 
that of all the railway employees one son or 
one daughter should be provided with a 
job? 

SHRI G. LAKSHMANAN: I am doing 
that. 

PROF.     MADHU     DANDAVATE: ;    
Wife not excluded. 

SHRI G LAKSHMANAN: I think Mr. 
Dandavate will look into it and when he 
presents the Budget next time he will say 
that so many strikers have been provided 
with employment which will show to the 
international world and to the Indian people 
that so many people had gone on strike. 
You must show that so many people were 
rewarded. These were the people who were 
on strike. They are your own employees. 
Give them employment. They are 
responsible for implementing so many 
schemes and projects. 

Now, Sir, I want to Say a few words about 
decasualisation. Where else do you get such 
cheap labour? A man working as a gangman 
for 15, 16, 17 or 20 years is still treated as a 
casual labourer. What about bis future. That is 
why this decasualisation is a very important 
problem. Tt is a national problem. I do not 
think that there are many people who will say 
that the project work is over and therefore the 
whole thing will be 1 dismantled, is he a 
machine? The person who is working there is 
human, is a citizen of India and how can you 
avoid his future? He will have a ' very 
intelligent son or daughter whom he would 
like to educate as an engineering graduate or 
as a medical gia-duate. Are you not depriving 
him tc fall in the national mainstream of this 
country? Therefore. Sir, I would request Mr. 
Dandavate to see that there is no casual labour 
at all. Keep them for one year or two years 
then employ   them   somewhere   else.     The 
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Mianbhoy Commission is there and it has stated 
that if a casual labourer is employed for more than 
one year, he should be paid Rs. 240. Is it paid 
now? There are so many people in the canteens 
and in the Railway coaches. They come and tell 
me that at least Mr. Dandavate has agreed to take 
some people but they are not being permanently 
absorbed and they are also not getting this amount 
of ' Rs. 240. I think the hon. Minister will look 
into it. 

Sir, many projects are being undertaken but 
everything is being done in the same routine 
manner as was done by the previous 
Government. For ins-tance^ Moore Market in 
Madras city is being demolished for the 
expansion of the Central Station. I am in com-
plete agreement with the Government with 
regard to the expansion of the Central Station 
but why should there be demolition of this 
market? Fifty thousand people—employees 
and the employers—are involved. Why are 
you going to demolish it? It is being 
demolished to have a car parking. But for 1his 
car parking, how many people are going to be 
thrown out in the streets? You are talking of 
metropolitan Railway system. Why can't you 
start it in Madras? But this type of Railway 
system will take so many years to come in 
Madras. I would suggest that instead of demo-
lishing the Moore Market, you can have an 
underground car parking in that place. 

PROF. MADHU DANDAVATE: After the 
emergency, we have stepped underground 
activities. 

SHRI G. LAKSHMANAN: Sir, this * Moore 
Market is a very ancient building. Though we 
may not agree with those old names, but still 
these are very ancient monumental buildings. 
Therefore I suggest that instead of demolishing 
it, you can have underground car parking there. 

Another point is about the diesel engines. 
After diesel engines have come in, all those 
steam engines are 
2096 RS—9 

out of date. As a matter of fact, I was coming 
from Aranthangi to Mayuram. Everytime I do 
not catck the mail train at Mayuram because 
that steam engine is not working. 1 do not 
know when these steam engines were 
manufactured; probably, these were 
manufactured about 50 years or 100 years ago. 
Therefore, these engines must be replaced and 
you must try to find out whether you can, 
introduce those engines with smaller capacity. 

PROF. MADHU DANDAVATE: We have 
stopped manufacturing steam engines. 

SHRI G. LAKSHMANAN: I would say 
that Madras has got the maximum of the 
metre.gauge lines because ii is not a central 
place of India% and that is why there are many 
meter g?uge lines. Now, the Rameswaram 
Express is why there are many metre gauge 
Aranthangi and if it is run on Mayu-ram-
Aranthangi-Karaikudi route, one can reach 
Madurai and Rameswaram by saving a 
distance of 50 or 60 Kros. The goods trains 
also go by that round-about route of Trichy-
Pudu-kottai. Manamadurai - Rameswaram. 
These goods trains also can be sent through 
this shorter route. (Time bell rings). 

Finally, Sir, I would not take much of the 
time because I have myself been ringing the 
bell.. . 

THE VICE-CHAIRMAN (SHRI ARVIND 
GANESH KULKARNI): You know my 
difficulty. 

SHRI G. LAKSHMANAN: Finally, I 
would come to season tickets. I would like to 
ask the Minister whether the income from the 
season tickets is not sufficient and whether 
the season tickets issued by the Railway 
Department correspond to the number of seats 
available. It is not so. The people of this 
country are paying more already than the 
number of seats available in the trains. There-
fore, are they not already paying the required    
amount    according to    that 
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committee which has been set up by Mr. 
Dandavate? Why should he in. crease this 
further? I would warn him. He is expecting a 
revenue of Rs. 36 crores. He is not going to get 
it. He is not going to get it because too much of 
taxation will end in evasion. If it is for only one 
month, you can get the income. If it is for three 
months, it will be the same rate. Therefore, 
there will be a loss only. They will not get the 
income which they are getting. I think, this is a 
wrong approach. I think, the Janata Mambers 
are also opposing this. I think you are all op-
posing this. The Janata Party Members are also 
opposing this increase in the rates of season 
tickets. 

SHRI ANANT PRASAD SHARMA: They 
may oppose, but ultimately they will vote for 
it. 

PROF. MADHU DANDAVATE: Let it be 
clear. Nobody is opposing the season tickets. 
They are only opposing the increase in the 
rates of season tickets. 

SHRI G. LAKSHMANAN: Now, en 
account of this increase, are the Government 
employees given some amount in the form of 
house rent allowance or city compensatory al-
lowance? If you announce an increase in 
respect of the compensatory allowance of the 
Central and State Government employees you 
may introduce this. But you are not doing it. 
Now, Sir, what is the rate of increase? From 
Rs. 26, it has been increased to Rs. 46. This is 
too much. In this res. pect, he has defeated 
even Mr. Charan Singh. On one monthly 
season ticket, there is an increase of Rs. 20. 
This is too much. I would not suggest there 
should be a decrease. He should abolish it. 
Small vegetable vendors and other people will 
be affected very much. Therefore, I would 
appeal to him. Already, agitations have started. 
If agitations start, people think they must take 
effective action against the agitators. Who are 
responsible for these agitations in this country? 
Why agitations take place in this country? 

Indian people are not foolish    people to simply 
agitate. If we increase ilie rate from Rs.  26 to 
Rs.  46 definitely there will be an agitation. This 
agitation has t o v b e     met by the Government.   
There will be a loss of public property. If 
agitations are not to be conducted, what is the   
economic way of life in cur country? Now, 
because of this taxation in the General Budget 
and this increase in the Railway Budget, 
everything have gone up. Therefore, if people 
agitate, such agitations cannot be stopped. We 
should not give impetus to such agitations.    
There is agitation in West Bengal. In Madras 
also, the trains did not run    on one day. As an 
agitator once, Mr. Danda-vate knows the effect    
of agitations. People have shown what an 
agitation is only to refresh his mind. Therefore, 
when he  replies  in the    Lok Sabha tomorrow,  
he  should     announce  the cancellation of this 
increase    in    the rates of season tickets. Sir, I 
would not take much    time,    I know there are 
other speakers.    I have    also   to come there. 

PROF. MADHU DANDAVATE: Leave 
something for me to reply. 

THE VICE-CHAIRMAN: (SHRI 
ARVIND GANESH KULKARNI): Can I 
call the next speaker? 

SHRI G. LAKSHMANAN: I would take 
only two minutes. As I said, there is no 
reflection of his brainwork in this Budget. He 
must revolutionise , the administrative system. 
Finally, I would say that there should not be 
only one Railway Board for the whole oi India. 
There should be, for each' Railway, one 
Railway Board. The Minister should only co-
ordinate the working of these different Railway 
Boards. These dismissals and other grievances 
of the workers can be easily solved if there is 
delegation J of powers. If the administrative 
system has to be run efficiently, the political 
head should have a human approach to the 
problems of the employees.   Then only, 
human machines 



 

can work and the people can be satisfied with 
the administration. I hope, Mr. Dandavate, as 
one of the socialists in our country, would 
definitely implement these things. Now, am I 
to support or oppose this Budget? I am 
opposing this because the brain-work of Mr. 
Dandavate is not reflected in this. 

SHRIMATI SUSHILA SHANKAR 
ADIVAREKAR (Maharashtra): Mr. Vice-
Chairman, Sir, I would start my comments on 
the Budget and the performance of the 
Railways with a little reserved 
congratulations to my friend from Konkan, 
Prof. Madhu Dandavate, for performing the 
so-called wizardly hat-trick by presenting a 
budget without deficit in spite of the declining 
goods traffic and the revenue from it. 

Sir, it only goes to show that my party's 
Government and the Railway Ministers like 
Shri Kamlapati Tri-pathi, late Shri L. N. 
Mishra and many others before them, were 
steering the nation's single largest 
undertaking on the right path. 

[The Vice-Chairman  (Shri G. La^sh- 
manan) in the Chair] 

Sir, the foundation that was laid by them in 
spite of facing a number   of pitfalls and  
difficulties, including the damage caused by 
the adventurers in the    summer   of    1974,   
all this only iproves  that  the  infrastructure     
and prosperity of the  Railways was well laid 
by the Congress Government and nobody can 
doubt it, nor can anybody deny it. Sir, I am 
deliberately calling it   a  new  Railway  
Budget     without deficit   because  the  
surplus   claim   is national   and  illusory.      
And  I  fear that   the   Railways'   own   
calculations are either going to be wrong or 
they will not be coming up as expected. Sir, to 
cite one or two examples, the Railways  
Department's  estimate  of  flood damage—
looking    at   the  devastation that has 
occurred in the net-work of railways in the 
flood affected area-is bound to be more than 
any  estimates that are shown in the Budget. 

Similarly, the cost on expansion pro-jects and 
schemes which have been made, will be more 
than estimated as shown and there is going to 
be a terrific escalation in the prices. The 
Traffic has already shown downward trend. 
Although the reason given is flood, but it is 
going down before June even and under no 
circumstances the targetted figure is going to 
be achieved. Sir, if you add up all this, where 
will be the surplus? Will it evaporate like the 
promise of bonus that the Railway Minister 
has given' And on the top of it all. Sir, the 
General Budget is going to offset the small 
applecart of Railway surplus which basically is 
only due to the enhancement of rates of fares 
and freight without streamlining the mounting 
unproductive administrative expenses, without 
reducing the waste, pilferage and ticketless 
travelling and without improving operational 
efficiency. It looks that the shadows of the 
Janata Party functioning is so visibly reflected 
in rail administration that the working of the 
whole Railway Ministry is at a stand-still. I am 
only afraid that the delicate balancing which is 
nothing but an eye-wash that has been done by 
the hon. Minister in presenting a third surplus 
Budget, might very soon turn out to be short-
lived and he will have to have second thoughts 
about it. The Railways are now having more 
passengers and more income from the 
passengers. But the situation still requires 
more improvement with little more imagina-
tion and mind applied to it. Sir, almost all the 
superfast passenger trains were planned before 
the Janata Party came in power. But, Sir, these 
classless trains of the Janata Government are 
actually subsidising upper income group of 
people who frequently indulge in cross-
country travelling. And the benefit of this so-
called classless superfast trains, like Geetanjli, 
Himagiri, Navjivan, Minar, etc.. are going 
generally to a large number of people who 
used to pay the first-class fare. Sir, we are 
thankful to the hon. Minister for 
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[Shrimati Sushila Shankar Adivare-kar] 
not increasing fare of long-distance second 
class passengers,, who in fact would have 
been able to bear it with a little pinch of salt. 
Sir, I would like to make a small suggestion 
and I am sure the hon. Minister would 
appreciate it. I would prefer to use the term 
single-class or uni-class. trains rather than 
call them classless trains. And I hope he 
would approve of it. 

PROF.   MADHU   DANDAVATE:  I 
accept the amendment. 

SHRIMATI SUSHILA    SHANKAR 
ADIVAREKAR:   Thank   you.
 W
e 

know that there is a definite advantage in 
forming rakes of  a  uniform type of bogies or 
coaches.      But the problem arises when you 
cannot have a really super-fast train without 
air-conditioning, as there is a big problem of 
dust and noise.   One has to travel-in these 
classless super-fast trains to believe and see 
the small whirlpools of dust in the 
compartments and the frequent  travellers   
might      possibly catch the bronchitic 
diseases.      Ultimately the classless  or the 
uni-class super-fast passenger rakes    could 
be formed exclusively either for the air-
conditioned chair cars, or for the air-
conditioned sleeper cars.     So    it becomes 
all the more necessary for the railways to give 
better    second-class trains,, coaches and 
services to the ordinary mail or express trains 
and the Janata trains and not only concentrate 
their energy and finances    over the 
prestigious trains. 

Sir, at this juncture I would also like to 
appeal through you to the Railway Minister 
and his colleagues to undertake frequent 
long-distance trips by train instead of making 
whistle stop air trips. Sir, the common man 
travelling by these trains should not be 
penalised to pay for the comforts of the 
others when they do not have a single basic 
ameni. 

ty for what they are paying for.   ( 
behalf  of Maharashtra, Sir, I wot 
say that we are happy that the Ra: 
way Minister has made an allocate 
of over Rs. 22 crores in the Railwi 
Budget for the various projects ai 
works in our State, out of which Rs. 
crores  are  for  the  city  of  Bomba 
Here,  I  would like to  ask  the  ho 
Railway Minister, Prof. Madhu Dand 
vate,  who  also  comes  from  Bomb; 
and who has lived and served in Bon 
bay, whether the proposed increase 
the    suburban    fare.j  and the seas 
tickets is to meet this Budget alloc. 
tion which he has so kindly made fi 
the city of Bombay.     What about tl 
allocation at other places?  I    wou 
like  to  know  whether  this  unimag 
native ,100 per cent rise in thesubui 
ban passes is not the severest blow 1 
the suburban commuters of the urba 
area.   However, much you justify tl 
proposed  increase, there is no doul 
that the increase is too much for on 
dose.      The  Development  of  varioi 
metropolitan  townships    has     take 
place around the concept  of an effi 
cient    and      inexpensive      suburbt 
train services and this is the histor 
of nearly 60 to 70 years.   The Minis 
ter's   current proposal; has come as 
rude  shock  to  upset  the  balance   c 
millions  of struggling citizenss    bot 
from the urban and rural belt aroun 
the   city.      I  would  like   to  remin 
the hon.      Minister that even at th 
time when Shri Lai Bahadur Sashti 
was the Railway Minister, he also too 
the same view and this was the mail 
reason why the fares of the suburbai 
rpilway   passes   were   not   increased 
The  Government  and  the     Railwa; 
Ministry have always kept this poin 
in their mind for all these years. Thii 
extra burden has been put on a class 
which cannot escape it.      You kno'a 
it very well Prof.    Eandavate,    tha 
they  cannot avoid  buying the seasoi 
tickets, nor can they avoid travelling 
by  sub-urban   railways.     With  tnut< 
agony,  they will bear this  crushing 
burden. Sir, it is not one member in 
the family who has the pass, There are 
several members—the working   wife, 
the children and the other dependents. 
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I would like to ask what justice the hon. Railway 
Minister is doing to this class. Does he think that 
in his meagre salary, a commuter is able to bear 
the cost ol three or four season tickets for the 
family with the 100 per cent increase in the fares? 
Sir. between the Railway Minister and the 
Finance Minister the poor and the middle class in 
urban area has been taxed in such a way that it 
looks that their back has been broken and their 
voice has been stifled. But iet me tell you that the 
voice of Janata cannot be stifled. It will rise in 
agitation, as the previous speaker, now in the 
Chair over there,, has just mentioned. This 
increase is completely unjustifiable and has been 
rightly condemned by all sections of Ehe people 
from the city or wherever they are. I would only 
like to appeal to the hon'ble Minister that he 
should announce the reduction in the House 
tomorrow. This will give ample opportunity to the 
people to plan their living conditions accordingly. 
While you are speaking in the Lok Sabha 
tomorrow to answer the Budget debate, I am sure 
you will not fail us and will announce the 
withdrawal of this increase in seasonal passes. If 
this is not done, the only thing that I visualise in 
cities like Bombay is that there will be 
overcrowding again. The people will be coming 
back to live in slums rather than live far away 
from the cities. This, I think, the Minister also is 
well aware of. 

Then, Sir, I would like the Minister and the 
Railway Board to give greater attention to the 
question of E. M. U. rakes in Bombay, Calcutta 
and Madras suburban areas. Sir, the carrying 
capacity of a 9 car E. M. U. rake is 1,736 
including 880 seats and 856 standees but the 
survey team has estimated that during peak hours 
these trains carry about 3,600 passengers. Sir, the 
very concept of E. M. U. sometimes "gets 
defeated by faulty planning and inadequate 
maintenance of coaches. Sometimes the motor 
coach is available while the trailer coach is not 
available and vice-versa. 
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locomotives.      Today, Sir        the 
DLW mixed type of diesel 5 p" " 

IOCOS are working both as a race horse and a 
work horse. We cannot have one thing to 
perform double duty. Sir, let the railways have 
its own designing rather than Siemens, 
Kirloskars, NGEF, etc,. sell their equipment 
and services. It is most surprising that BHEL, 
having a retired Chairman of the Railway 
Board as its own Chairman, is not helping the 
production in Varanasi DLW. Perhaps it is 
because of the socialistic influence of West 
Germany. It seems so. I hope, Sir, that the 
learned Professor Minister -will encourage a 
public debate rather than protect the vested 
interest lobbies. To make a show of 
encouraging small industries, he is introducing 
earthen glasses for drinking water when more 
than four to five thousand railway stations do 
not have drinking water facilities. 

Sir,, it is a most welcome announcement of 
the Minister to form a Catering Corporation. 
Only I want to add a word of caution. While 
forming this Catering Corporation, the over-
heads should not go up to that extent that the 
cup of tea is going to be very very costly. 
And if that could be controlled, the Catering 
Corporation is a most welcome step. 

The dining ciars of many important trains 
on the Western and Northern Railways, 
specially, are operated by private contractors. 
Sir I have been informed that there is some 
calculated effort which is going on by these 
private contractors to monopolize almost 
from all the corners static as well as mobile 
catering. Both the major caterers at an 
important junction like Baroda are private 
caterers. While the departmental catering on 
the prestigious Pink City Express caters only 
to 25 per cent of the passengers, the other 
passengers have to 

wait  till midnight to reach home to take 
food. 

Another great nuisance is the uncontrolled 
drinking in trains in spite oi the prohibition 
policy. The bearers of the dining cars are 
partners in providing illicit liquor not only to 
the first class passengers but in the second 
class sleeper coaches also. 

Bookstall contractors like Wheelers who 
have been enjoing almost a mono. poly 
position—and who have already come under 
servere criticism—have been involved in a 
number of com-plaints and I only wish the 
Railway Minister would look into them. 
There are many young, educated, unemployed 
persons who could be given the opportunity 
to break this monopoly. 

Sir,, one  principal  reason     for   the 
declining goods traffic, delay in movement, 
etc., is the continuing    labour troubles, but 
one of the main reasons is the partisan   
attitude  and favouritism towards certain 
unions.   I know, Su\   the   hon.      Minister   
might   not accept this, or he will deny this. 
Even the workers belonging    to the other 
unions  of the Janata  Party  are  not happy 
over this situation where bcs-sism is going on 
and superior  behaviour is being shown by the 
favoured unions.    Sir,, this is nothing; it is 
only the  lack of interest by the railways in its 
working. 

Sir, last, 'but not the least, there is an 
important point to which I would like to draw 
the attention of the Railway Minister. We are 
really happy that the Indian Railway officers 
are continuing to get appreciation of their 
expertise and management abilities from 
outside the country but, Sir, it is also a matter 
of grave concern that the RITES has lost the 
contract in Iraq by their sheer complacency 
and depending too much on the private 
parties—sub-contractors—and just per. 
mitting them to quote high. Now, Sir, you 
know what the position is. The same sub-
contrac:or who was quoting a higher price has 
agreed to work at lesser rate with the party 
which has got the contract.     I just 
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want to know whether the hon. Minister is going 
to look into this matter. I hope he will see to it that 
such incidents are not repeated in future. 

Sir, I feel that RITES and IRCON are two major 
organisations of the Railways which are 
complementary to each other and they should be 
given proper encouragement. For that, I suggest 
that they should have a full-time Chairman to look 
into the working in an efficient way. 

Sir. the last thing I would like to say—and I 
hope the Railway Minister will excuse me for 
saying so— is that the Railway Minister should 
find more time to attend to the work relating to the 
Railways and not convert his office into a party 
office or a trade union office, which is absolutely 
and slowly creating an internal malady for which 
he is more responsible be. cause that creates 
indiscipline in the administration. Sir, let him 
maintain. . . 

PROF. MADHU DANDAVATE: Excuse me 
for interruption. The allegation against me is that 
I devoie less time to politics than to the Railways. 

SHRIMATI SUSHILA SHANKAR 
ADIVAREKAR: Anyway, I do not agree. I still 
feel that you should give more time to it and 
maintain your individual and distinctive image in 
dealing with the Railway matters. 

SHRI S. W. DHABE (Maharashtra): Mr. 
Vice-Chairman, Sir, the Budget speech of the 
Railway Minister is a mark of some of the fea-
thers in his dap and amalgamation of what seems 
are according to him the major achievement in 
the last two years. There is no specific mention 
about what has been done in the last one year. 
Also the achievements are tried to be magnified; 
the achievements are of a small nature. Sir, I 
must say that in cataloguing the feathers in his 
cap, he has said that he has been  able  to   give     
promotion      to 
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even casually about bonus or equal pay. I 
could have understood if he could have given 
a solemn promise to this House. He has said 
this a number of times previously to become 
Minister and rightly so. Now he is a split 
personality, on the one hand he is a trade 
union leader and on the other he is an 
employer. 

PROF. N. G. RANGA; All of us are split 
personalities. 

SHRI S. W. DHABE: I do not agree with 
Mr. Sharma that he is a split personality. 

SHRI ANANT PRASAD SHARMA: Prof, 
is sayingj this; I am not saying this. 

SHRI S. W. DHABE: I want to say that he 
was the person who was saying that the 
Bhoothalingam Committee report was under 
the consideration of the Government, and he 
asked them to wait. From the time the report 
came, the Government is considering it. What 
a good excuse? The report of the 
Bhoothalingam Committee has stated directly, 
and it was straightway rejected that these, the 
railways, the P and T and the Defence, were 
not the services in which bonus should be 
paid. That point of view is there. After that 
was done, this Government has said that the 
Cabinet Sub-Committee was considering it, 
and that it was awaiting its report on it. But 
there is no provision in this year's Budget. 
That means that the railway employees are not 
going to get bonus for 1979-80 apart from the 
previous years. I, therefore, urge upon the 
Minister that he must see that the issue is 
solved in the near future. 

He has mentioned that the industrial 
relations are very happy. It is only the quiet 
before confrontation starts in the field. And 
once confrontation starts, it will have the same 
result, it will go the same way ' and it will have 
the same consequences  which  every strike has  
led  to. 

And, therefore, Six; the ballot has been taken 
by some railway men. Some federations, 
including the federation to which he belongs, 
are also very keen that bonus must be given 
immediately. It is the unanimous voice of the 
working class. If the Government ignores, we 
have seen the results. If the Government fails, 
it will not be able to rule. 

( 

In this country, on two points the workers 
are sore, on bonus to the railwaymen and on 
the Industrial Relations Bill. On both these 
points, this Government has not only bungled, 
but is also giving wrong promises to the 
people. They have been responsible for 
raising the expectations of the working class. 
Now if they go back, it will be suicidal not 
only for the railway administration but also 
for the entire community . 

Sharmaji has made a reference to the Bonus 
Review Committee.  Apart from going into  
any  other  question, if the principle is    
accepted that    it should be a commercial 
acl/vity, this is a transport service activity.  
There is no dispute about this. In his heart of 
hearts Prof. Dandavate also accepts this 
principle for which he was fighting.      Why 
should he not make     it a prestige issue?     The 
entire working   class   will  be  behind   him   if  
he resigns on this  issue   or   compels the 
Janata Government to pay bonus   to the 
workers.    This    question   should be  taken  
up  very seriously.   I hope that in his speech  
tomorrow he will make a specific mention on 
this question.       Otherwise,   I   will   take   
that the Government wants only to make 
promises and that it does not believe in 
performance.      And therefore. Sir. heavy 
responsibility lies on the Railway  Minister.      
All  big  performances, he may claim to his 
credit.  But if he fails in the case of the working 
class,  he  fails  in  his life,   it  is      a failure of 
his life's   ambition. 
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Now regarding reinstatement of the 
workers to which you have referred. Even if 
one single man is out of empjlloyment, his 
misery is 100 per cent. It is no use quoting 
figures that 20,000 people have been taken. If 
the principle is accepted, then relief must be 
given to every person who is affected by it. 
About the case you Vice Chairman have 
mentioned, I hope, Sir; Mr. Dandavate would 
personally see what the grievance is and see 
that the lady gets protection and employment. 
Sir, on the 5th of March, the Maharashtra 
INTUC had a rally of 25,000 people, all 
industrial workers in Bombay. And what was 
it against? It was against the rise in the 
railway fares; it was against the Budget pro-
vision of taxing the essential commodities. 
Sir, after so many pages of speeches, after a 
few pages of achivements and good language, 
the proposals come; they begin from page 31. 

PROF. MADHU DANDAVATE; I assure 
you I will deliver a speech here in bad 
language next time. 

SHRI S. W. DHABE; No, no I am not 
blaming you for that. I am only saying that 
you are even afraid to say that you are 
increasing the fares. You say you are reducing 
the recommended increases of the committee. 
That is what I wanted to say. Mentally also 
you do not want to increase the fares. But 
here though you have increased the fares, you 
are saying you are reducing them. What does 
it mean? What is the reduction you have 
made? Sir, this Budget is a jugglery. A sum of 
Rs. 1.78 crores of additional money is to be 
recovered from the passengers and 
commuters, mainly from the suburban 
passengers and season ticket holders. And 
then you say "I have got a surplus of Rs. 88 
crores." It is openly said in Bombay— I warn 
the Minister—that this Government wants to 
put the interests of the passengers and 
consumers against the interests of the rural 
people—the ufban people versus the rural 
people, 

the passengers versus the workers. And what 
is the rationale of this? Sir, you Vice 
Chairman, Sir, have rightly pointed out that 
this is a public utility service. No Government 
has any business to make it a commercial 
activity in the sense of increasing the fares 
whenever they want. Sir, what is the increase 
in the fares? The increase in fares is from 100 
per cent to 200 per cent. For instance, if you 
want to go from Byculla to V.T., the season 
ticket rate has been increased from Rs. 3.90 to 
Rs. 7.00. And if it is from Kurla, the increase 
is from Rs. 7.75 to Rs. 14.00. And in season 
tickets, the increase is from Rs 70 to Rs. 116 
and from Rs. 149 to Rs. 244. Is it a Budget? 
Do you tax the railway passengers so 
excessively to say that the performance of the 
Minister is good? And what do they say in 
Bombay, the press and the people, about him? 
Instead of Madhu Dandavate, he has become 
"Kadu Gandavate". "Kadu" means sour, bad, 
and "Gandavate" means a depriver, one who 
takes money from us. This is the phrase used 
against the Railway Miinster to day.     This is 
the position. 

He has missed an important recom-
mendation of the Committee, and that is 
mentioned in para 88 of the Budget. The 
Committee has recommended that you must 
legislate in Parliament so that this increase in 
fare can be recovered from the employers or 
the businessmen or the industry where they 
are employed. Many are Government 
servants—Central Government servants, State 
Government servants, public sector servants 
and employees of big houses. Thirty lakh 
commuters are there in Bombay. 

I mention only one State. The suggestion 
made by this committee is that the increase in 
the railway fares should be recovered from 
the employers by a legislation. You have only 
said. "I propose to examine this suggestion in    
consultation with 
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the Law Ministry and the concerned State 
Governments". I therefore demand that unless 
you bring a comprehensive legislation on this 
recommendation of the committee, this levy 
should be cancelled. You are accepting only 
one part of the recommendation and you are 
not bringing a legislation giving effort to the 
other part of the recommendation. This sort of 
befooling the public will not be allowed by the 
public. The people are very sour. Therefore, 
unless you bring a comprehensive legislation 
before Parliament for transferring the liability 
of such additional taxation, the people are not 
prepared to accept this levy. This sort of 
additional taxation applies not only to this but 
to all items like kerosene, gas, etc. as if the 
Government considers these items as luxuries. 
Ordinary people, the slum-dwellers, require 
kerosene, Therefore, unless this principle is 
accepted, unless such additional liability is 
transferred to the businessmen and employer, 
you will only be depriving the poor public; it 
is like robbing Peter to pay Paul. This sort of 
inflated Budget will help neither the 
Government nor the workers nor the society. 
People have already issued a threat. They say, 
we shall travel without the ticket but we wfl] 
not pay the levy. This is the situation in 
Bombay. You must have seen what happened 
on the 5th and 6th. So serious is their feeling 
that the commuters are not prepared to accept 
any rise in the fares which has no justification. 

There are two other points. Last time while 
initiating a debate I raised the question of 
wagon utilisation and proper distribution of 
wagons. In the whole Budget speech there s.g 
no mention of coal shortage. How many 
passenger trains were cancelled due to coal 
shortage? To my knowledge 300 passenger 
trains were cancelled due to shortage of coal. I 
am a member of the Coal Consultative 
Committee.   In the Consultative Com- 

mittee meeting when I raised the question of 
coal shortage, the reply I got was, we have got 
plenty of coal but the railways are not taking 
the coal. On the other hand, the railways say, 
wagons are available but there is coal 
shortage. In the State of Maharashtra, the 
position is that coal is available at the pitheads 
sufficient for two to five weeks; but it is not 
lifted. What is the reason? There is a lack of 
coordination. When I asked a question about 
captive power station, the Railway Minister 
made an announcement that we are going to 
have three or four captive power stations. I am 
reading from his reply at columns 209-210 of 
Rajya Sabha Debates dated March 13, 1978; 

"I would like to inform the House that 
we are already planning 3 power stations, 
that is, captive power stations, and in the 
fourth case we are trying to improve the 
capacity that is already there. We plan to 
have one captive power station at Salempur 
in West Bengal in Chittaranjan Locomotive 
Workshop. The second one will be in 
Sonenagar in Bihar. The third one will be in 
Muradrtagar in Uttar Pradesh. The fourth 
one will be about the improvements and 
additions to the existing power House of the 
Central Railway at Thakurani near Kalyan 
in Maharashtra. Our scheme is that each 
one of the projects should be able to give as 
220 MW." 

So my further point is wherever coal is 
available at the pitheads, it would be given to 
nearer Thermal power stations. But at the 
captive power stations in Maharashtra coal is 
not available. They have to bring coal from 
Singareni coalfields about 500 kms away 
from Parli and other power stations. And the 
coal that is available there cannot be given to 
these Parli and other places because railway 
wagons are not available. I have been told by 
the Railway Minister that these captive power 
stations ajo n»t being   cleared  by the  Rural 
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Electrification Corporation—REC 
clearance is necessary. I would like to know 
from the Minister bow much progress has been 
made in the development of captive power 
stations which is very essential; I also want to 
know about the position of wagon utilisation. 
Regarding the position of wagon utilisation, I 
want to know why there is no coordination 
between the Railway Ministry and the Energy 
Ministry. I would request the Minister to see 
that there is proper coordination so that the 
artificial coal shortage is removed. If it is a 
real shortage, then I can understand the 
difficulty. 

While  laying  down  the   policy  for construction  
of  new  railway  lines,  I would request  the  
Railway  Minister to keep in mind the problem of 
transport  of  coal from  coal mines to the power   
stations.   In   Maharashtra   this pioblem  has 
arisen  and that is why I am mentioning it.   There 
the power station is in Parle in the Marathwada 
area and we have to take coal from Singareni via 
Nasik covering    a distance  of    599  kilometres.      
Now,  in Chandrapur district and near Ghugus 
there are large number of coal fields. There is 
power station near Adilabad. If    the    railway    
line is constructed along with the broad-gauge line 
from Aurangabad  to  Jalgaon,  it  can     reduce 
the distance to 55 kilometres so that we can bring 
coal from Chandrapur collieries to the power 
station in Parle.   Similarly it is  also suggested 
that the existing metre gauge railway line    from      
Adilabad    to    Parbhani should be    converted    
into  a  broad-gauge line.    These are broad 
suggestions.    All I want to suggest is that there 
should be a close link between ,     supply of coal 
and its transport to the power  station.    The  
Ministry   should reconsider its  policy of  laying     
new railway lines in such a way that with the 
minimum    distance of    transport coal  should be 
made available to the thermal power stations. 

Two of the problems of the railway 
employees are linked with those of other 
Government servants. One is the   question of 
dearness    allowance. 

The next instalment of clearness allowance 
became due on the 1st December, 1978. The 
Finance Minister is anti-working class .   .  . 

PROF. N. G. RANGA: No, no. 

SHRI S. W. DHABE: i know you will say 
that because you are a kisan leader. 

He said that it is before the Arbitration 
Committee. The dearness allowance formula 
has to he changed by the Arbitration Boafd, in 
view of tne recommendation of the Third Pay 
Commission. They had said that if the cost of 
living index goes above 272 points, then that 
Committee should meet and revise thu 
dearness, allowance formula. Therefore, that 
Committee is sitting. But that Board has 
nothing to do with tns existing dearness 
allowance instalment which haa already 
become due. I hope the Railway Minister will 
use his good offices and see that the railway 
employees get this instalment which has 
become due. 

THE VICE-CHAIRMAN (SHRI G. 
LAKSHMANAN): I think this will be your 
last hope. 

PROF. MADHU DANDAVATE: This is 
the best way \,Q end one's speech. 

SHRI S. W. DHABE; These are all 
questions which are very much in the minds 
of the working class. And, Sir, I am thankful 
to you for giving me time for this purpose. 

Then, Sir, about the question of casual 
labour and the question of employment of the 
sons of the retired employees, I would only 
say that the sons of the retired employees 
should be given jobs and if the casual labour 
cannot be given permanent jobs, at lea.'I these 
casual employees should be paid on par with 
the other permanent  employees  and they 
should  be 

!     given  a proper  salary  and if this  is done,  
Sir, the problem of the casual 

1     labour   can  be   solved.    They  should 
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also be given the Provident Fund and gratuity 
benefits which benefits are available to the other 
employees. I say this because the casual labour has 
to be employed for a long time and, therefore, it is 
very essential that they must be given job security 
and also the terminal benefits. Many of them are 
serving for a period of ten to fifteen years. 

Lastly, Sir, I would like to appeal to the 
honourable Railway Minister: Let not his image be 
impaired by his continuing the rise in the fare, rise 
in the season ticket fare, which is about 200 per 
cent now. I am sure he will reduce it. But it should 
not be reduced just by 50 per cent or 25 per cent. It 
will not solve the problem. It should be cancelled 
completly and some other avenues should be found 
to meet the expenses of the Railways.   Thank you, 
Sir. 
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Time bell rings. Sir, you have given 20 
minutes to others. At least, give me te'n 
minutes. 

THE VICE-CHAIRMAN (SHRI G. 
LAKSHMANAN); There are many speakers 
from your  Party. 

SHRI JAGDISH PRASAD MATHUR: 
Sir, let me make ali my points. 
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THE VICE-CHAIRMAN (SHRI G. 
LAKSHMANAN); You said nothing was 
there. What did you find there at all? 
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I will  defend  myself.    My  PA will not be 
able to defend       himself. 

Don't     involve my     Secretaries  and 
others. 
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THE  VICE-CHAIRMAN   (SHRI  G. 
LAKSHMANAN):  Already  you  have-taken 
five  minutes. 
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SHRI NARASINGHA PRASAD NANDA 
(Orissa): He is making many-good points but 
the Railway Minister is absent. 

THE VICE-CHAIRMAN (SHRI G. 
LAKSHMANAN): The Minister of 
Parliamentary Affairs is there. 

SHRI NARASINGHA PRASAD NANDA: 
I hope the Railway Minister has not fled 
away. 

THE VICE-CHAIRMAN (SHRI G. 
LAKSHMANAN:: He has got to attend the 
other House also. 
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What is the total strength of selection grade 

private secretaries in the Railway Board's officer? 
What is the status of officers who are entitled to 
avail of the services of selection grade private 
secretaries? What is the criterion for the posting of 
private secretaries with those officers? Is it a fact 
that Stenographers (Grade B) are posted with those 
officers who are entitled to avail of the services of 
private secretaries and if so, the reasons thereof? 
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